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Bontlo STEEL PLANT 

4311. SHRI HARDYAL DEVGUN: 
Will the Minister of STEEL. MINES AND 
METALS be pleased to state: 

(a) the total expenditure incurred so far 
in levelling the ground for Bokaro Steel 
Plant; and 

(b) who are the owners of the land ad-
joining the present site of Boknro Stecl 
Plant? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY): 
(a) An expenditure of Rs. 82· 72 million has 
been incurred on site levelling upto the end 
of January, 1968. 

(b) The information of this nature ~ not 
being maintaineu. 

AGREEMENTS ON FOREIGN COLLABORATIONS 

4312. SHRI S. C. SAMANTA: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) the names of countries with which 
agreements have been arrived at for Indian 
collaboration in setting up plants. factories' 
etc., 

(b) the names of industries for the setting 
up of which Indian collaborations have 
been agreed to; 

(c) the percentage of profits of produced 
goods which will. be transferable to India 
under agreement; and 

(d) the salient features thereof 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI): (a) No agree-
ment with any foreign country has been 
concluded by the Government of India for 
Indian collaboration setting up plants, 
factprics etc. 

(b) tt> (d). Do not arise. 

ExPORT OF PASSENOEtl COAOIIS AND 
WAOONS 

4313. SHRI S. C. SAMANTA: Will 
the Minister of COMMERCE be pleased 
to state: 

(a) the foreign earnings in the export of 
passenpr coaches and wagons manufactured 
in India during the year 1967-68 and the 
expected earning during 1968-69; 

(b) whether railway engines, includine 
I he electric railway engines arc also exported; 
and 

(c) if so, the number of locomotives ex-
ported during the current year and their 
commitments for 1968-691 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD, SHAFI QURESHI): (a) Export 
of railway wagons coaches during the year 
1967-68 (April-December, 1967) amounted 
to Rs. 55·46 lakhs. An export target of 
Rs. 7·50 crores has been filted for the yeur 
1968·69. 

(b) and (e). So far there has been neither 
any export of engines including electric 
locomotives nor any export order received. 
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TEXTILB Mu.t.s IN VIDH .... IUlHA 

4318. SHR! S. K. TAPURIAH: Will 
the Minister of COMMERCE be pleased to 
state: 

(a) whether it is a fact that two textile 
mills run by Government in Vidharbha are 
in financial crisis; 

(b) if so, the amount invested by Govern-
ment in these mills since their takeover and 
increase/decrease in production; and 

(c) the quantity of stocks lying unsold 
with them at present? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHR! 
MOHD. SHAFI QURESHn: (a) No, Sir. 

(b) and (c). There is no Central Govern-
ment investment in these mills. Particulars 
of the latest position regarding investments 
by the State Government, increase/decrease 
in production and stocks lying unsold with 
the mills are being. collected and will be 
placed on the Table of the House. 

SCHOLARSHIP TO RAILWAY EMPlOY[f$' 
CHIlDREN 

4319. SHRI CHINTAMANI PANI-
GRAHl: Will the Minister of RAILWAYS 
be pleased to state: 

(a) the number of scholarships for techni-
cal education of children of Railway em-
ployees awarded in Khurda Division in 
1966-67 and 1967-68 respectively from the 
StaIr Benefit Fund; 

(b) the amount spent by way of scholar-
ships during the above period; and 

(c) the list of the recepients of these 
scholarships for technical education 7 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): 

(a) Year 
1966-67 
1967-68 

(b) Year 
1966-67 
1967-68 

Scholarships 
28 
35 

Amount spent 
Rs. 11,900/-
Rs.12,107/-

(c) A list is laid on the Table of the House 
[Placed ill Library. See No. LT-S03/68) 

NATIONAL CoAl DEVELOPMENT CoRPORA-
TION ENQUIRY CoMMITTEE 

4320. SHR! S. R. DAMANI: Will the 
Minister of STEEL, MINES AND METALS 
be pleased to state: 

(a) whether the National Coal Develop-
ment Corporation Enquiry Committee 
has submitted its interim report; 

(b) if so, the main recommendations 
thereof; 

(c) when the Committee is likely to sub-
mit its final report; and 

(d) whether the Committee appointed 
any study group or a sub-committcc for 
studying any. aspect of the working of 
the National Coal Development Corpora-
tion? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL, MINES & 
METALS (SHRI P. C. SETHI) : (a) and 
(b). National Coal Development Corpora-
tion Enquiry Committee has submitted its 
First Report. The main recommendations/ 
conclusions of the Committee are still under 
examination. 

(e) The Committee is likely to submit its 
report by 30-4-68. 

(d) No., Sir. 

MATHUR COMMnlU 

4321. SHRI P. VISWAMBHARAN: 
Will the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS 
be pleased to state: 

(a) the recommendations made by the 
Mathur Committee appointed to study the 
working of certain departments under his 
Ministry; and 

(b) the recommendations which have 
been accepted and implemented? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) 
Presumably the Hon. Member is referring to 
the recommendations of the Study Team 
appointed under the Chairmanship of Shr; 
H. C Mathur, to examine the working of 
the Dte. General of Technical Development. 

. The Study Team in its Report submitted in 
two parts had, in all, made 242 recom-
mendations covering the functions and 
organisational pattern of the DGTD. 
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(b) Out of the total of 242 recommenda-
tions made, the GoYl. haw accepted 225 
recommendations, some of which were 
accepted with certain modifications 

126 recommendations have already been 
implemented. Out of the remainina accept-
ed recommendations, apart from those 
which are of a general nature, the rest are 
under various stages of implementation. 

PUBUC SECfOR STEEL PLANTS 

4322. SHRI SRADHAKAR SUPAKAR: 
Will the Minister of STEEL, MINES AND 
METALS be pleased to state: 

(a) whether the public sector steel plants 
are able to meet the internal demands of 
iron and steel; and 

(b) the percentage of the production of 
iron and steel which is kept for export? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY): 
(a) No, Sir. The public sector stccl plants 
arc not able to meet fully internal demands 
of iron and steel. Even together with the 
production in the private sector, there arc 
certain categories of stccl in which the 
demands exceeds the total production. 
However, in certain other categories the 
internal production is in excess of the 
domestic demand and lcaves sufficicnt 
scope for export. 

(b) No percentage fur exports has been 
earmarked as such. In the year 1966-67, 
the total exports of iron and steel amounted 
to about 0·47 million tonnes as against the 
total internal production of 5·5 milliun 
tonnes. 

SHORTAGE Of NON-FU\ROU5 MHALS 

4323. SURI SRADHAKAR SUPAKAR: 
Will the Minister of STEEL, MINES 
AND METALS be pleased to state: 

(a) whether there is an acute shortage of 
non-ferrous metals in the Country; and 

(b) if so, the stePs taken to carry out eX-
tensive survey for these metals? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY):. 
(a) Yes, Sir. India has been primarily an 
importer of Non-Ferrou, Metals and is 
likelY to continue to be so for most of these 

metals except in the Case of aluminium for 
the productionofwhiehadcquate ore reserves, 
viz. bauxite, exist in the country. 

(b) Search for deposits of non-ferrous 
metals is being continued by the Geological 
Survey ofIndiB in several parts of the country 
by larae scale mapping, pitting and trenching, 
geochemical and geophysical survey. dril-
ling and exploratory mining. The follow-
ing specific steps are being taken to increase 
the indigenous production on non·ferrous 
metals: 

I. AluminiUIII: Installed capacity 
aluminium in the country at present is 
115.800 tonnes per annum. A further 
capacity of 327.500 tonnes per annum 
(150,000 tonnes in the public sector and 
177,500 tonnes in private sector) is under 
various stages of implementation. It is 
likely to take the installed capacity to 
443,300 tonnes per annum by theend of 
the Fourth Plan or early during the Fifth 
Plan peri od . 

2. Copper: There is at present only ~ 
copper Smeltor in the country which 
produccs about 9,000 tonnes of metal PCI' 

annum based on thc Singhbhum (Bihar) 
Copper deposits. This unit, which is in 
the private sector, as been granted has 
licence under the Indus tries Act to 
set up a 16,500 tonne. per annum flash 
~  for the production of coppel'. 
A 31,000 tonnes per annum copper smelter 
is beong set up at Khetri (Rajasthan) in 
the public sector. These projects arc 
expected to be completed by the end of the 
Fourth Plan. In addition. steps arc being 
takell to develoP the copper deposits illthc 
Rakha area in Bihar, Agnigundala in 
Andhra Pradesh and Daribo in Rajasthan. 

3. Lead allcl Zinc. The only lead smelter 
in the country at present is located at Tundoo 
(Bihar) with a capacity of about 5,400 ton-
nes per annum. Production in the smelter 
at prescnt is, however, only of the order of 
2 600 tonncs per annum. The snlelter is 
~  on the lead-zinc orc deposits of 

Zawar-Mines (Rajasthan). 

A 20,000 tonnes Per Bnnum zinc smelter, 
based on imported concentrates, at Alwayc 
(Kerala) in the private sector went into 
production in May-June 1967. Another 
neW zinc smelter with a capacity of 18,000 
tonnes per annum based on Zawar (Rajas-



1399 Written Answers PHALGUNA 29, 1889 (SAKAl Written Answers 1400 

'than) deposits in the public sector has re-
'ceDtly been commissioned. Detailed prov-
ina and prospecting operations being initiat-
ed to determine the extent of additional ore 
reserves in this area have indicated that 
these reserves may ultimately sustain a 
metal production of over 75,000 tonnes Per 
annum. A proposal received for expansion 
of the Alwaye (Kerala) smelter upto 60,000 
tonnes Per annum (in two stages) and 
another to set up a new 30,000 tonnes zinc 
smelter in the public seCtor, based on im-
ported concentrates, are under active 
consideration. 

'With a view to locating and developing 
the potential mineral resources of the coun-
try in the sphere of non-ferrous metals, an 
integrated programme of air-borne survey 
and ground follow-up work has been drawn 
up. This programme envisages carrying 
out of air-borne surveys in the Aravalli 
area in Rajasthan, the East Cuddapah 
basin of Andhra Pradesh and Bihar Plateau 
covering an area of 120,000 sq. kms. Apart 
from the air-borne survey, the Geological 
'Survey of India expect to take up ground 
surVeys in reSPect of about 234 prOSpects. 

EXPORT OF WAGONS TO U.S.S.R. 

4324. SHRI MAHANT DIGVIJAI 
NATH: Will the Minister of COMMERCE 
be pleased to state: 

(a) whether it is a fact that the U.S.S.R 
have asked for the supply of 10,000 eight-
wheeler wagons; and 

(b) ifso, the estimated foreign exchange to 
be earned? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI): (a) Yes, 
Sir. Having regard to the technical and 
Production problems, it is expected that, to 
begin with, 2000 Wagons will be exponed in 
1969-70. The figure of 10000 wagons Per 
Year is likely to be reached in 1972-73. 
An Indo-Soviet protocol, laYing down a 
schedule of export of wagons, has been 
signed on 13-3-1968. 

(b) It is too early now to make an esti-
mate of foreign exchange to be earned. 
Mt8LSS(CP)68-4 

STEBL AND WOODEN SLEEPERS LYING 
ALONG RAIlWAY LINE 

432S. SHRI BAL RAJ MADHOK: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that large 
quantities of steel and wooden sleepers 
have accumulated with the Indian Railways 
and that much of their stock is rotting 
along the railway lines in different areas; 

(b) whether any estimate has been made 
of such stock; and 

(c) if so, the stePs which have been taken 
to ~  that stock before ordering for 
new sleepers? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. PQONACHA): (a) No. 

(b) and (c). Do not arise. 
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DllRGAPUR STF.lL PLANT 

4329. SHRI BABURAO PATEL: Will 
the Minister of STEEL, MINES AND 
METALS be pleascd to state: 

(a) the ~S  likely to be incurred Oil the 
7 man team of Bri tish experts arriving soon in 
India at his request to study Durgapur 
Steel Plant; 

(b) why a !calll of foreign eXl'erts was 
considered necessary when Shri A. N. 
Banerji,Deputy Chairman of the Hindustan 
Steel, Ltd. said recently: "Durgapur 
Steel Plant is nn longer a sick child. It IS 

~  healthier at a fast ratc"; and 

(c) whether there are no Indian eXPerts to 
give advice and guidance on th: working of 
t he steel plants '! 

THE MINISTER OF STEEL, MINES 
AND METALS CDR. CHANNA REDDY): 
(a) In reg<trd to the British Sted COrPora-
tiOD learn which visited Durllapur in 
February 1968, the expenditure on travel 
to India and back and the salaries of the 
experts Were borne by the Government of 
U.K. under the Colombo Plan. The 
eXPertS were treated as guests of Hilldustan 
Steel Limited and the amount SPell! duriqg 

their stay in Illdia was apPFO'XilllM4y' 
Rs. 6,700/-. 

(b) the Team was entruste<l with the wodt 
of appraising the equipffiCllt and techail:al 
assistance requirements of Durgapur to be 
provided from the United Kingdcm, which 
support is considered necessary in order to 
hasten the reccvcry of the Plant. . 

(c) Maximum advantage is beinll taken of 
available Indian expertise in placing the 
workillg of the Plant on an even keel. In 
view, however, of the fact that our resources 
of specialist Personnel are fully stretched in 
the Context of organising production cf 
expanded plants as well as the Alloy Steel 
Plant on an efficient basis, it is considered 
that selective support from the United 
Kingdom by way of equipment and technical 
assistance requirements, is indispensable to 
en.urc rapid recovery at the Dursapur 
Steel Plant. 

IMPORT POLICY 

4330. SHRI H1MATSINGKA 
SHRf RAMACHANDRA ULAKA l 

Will the Minister of COMMERCE be 
pleased to state: 

(a) whether the import policy has been 
recently revised so as to include some 
additional items ill the permissible list of 
imported item!'; 

(b) if so what arc the major modificll-
tions in the previous import policy; and 

(e) how f"r th,· imports are likely to 
increase during 1968-69 as a reSUlt of the 
revised policy? 

THE DEPUIY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAH QURESHI): (a) No 
m.jor changes in the import policy an-
l1oun<'Cd for the Period April, 1967-March. 
1968 have been made in the reCent past. 
Import policy for April, 1968-March, 1969 
period is under review. 

(b) Docs not ari'e. 
(c) 11 cannot be estimated at this stage. 

QUOTAS OF STAINLESS STEEL 

4331. SHRI HIMATSINGKA: Will the 
Minister of STEEL, MINES AND METALS 
be pleased to state: 

(a) whether Government have m:eived 
a ny complaints with regard to the mlsulCl 
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of quotas of stainless steel in the dift'erent 
Statta aDd Union Territories; 

(b) if so, the number of such complaints 
received during the last one year; ud 

(c) the action taken by Government to 
prevent such misuse and provide Cor f'urther 
deterrent punishment for such misuse? 

TIlE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY): 
(a) to (c). Information is being oollccted 
and will be placed on the Table of the House. 

ENoINEERING UNITS IN WI!Sr BENGAL 

4332. SHRI HIMATSINGKA: Will the 
Minister of INDUSTRIAL DEVELOP. 
MENT AND COMPANY AFFAIRS be 
p1eaaed to state: 

(a) whether Government have recefved 
uy proposal from the West Bengal Govern-
ment to take over the management or the 
three engineering units in the States: and 

(b) if so, the details thereof and the 
decision taken thereon? 

TIlE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) (a) and 
(b). The information is being collected and 
will be laid on the Table of the House. 
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ENGINEERING UNIT IN WIST BENOAL 

4334. SHRI INDRAnT GUPTA: Will 
the Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state: 

(a) whether it is a fact that a large num-
ber of Engineering units in West Bengal 
are lying closed or locked-out for several 
months. 

(b) if so, the reasons therefor and the 
details of the units concerned; 

(c) whether Government had assured 
the State authorities of all possible assis· 
tance to get such units re-opened; and 

(d) If so, the action taken in the matter? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) to 
(d). The Information is being collected and 
will be laid on the Table of the House. 

:!IoLuo STEEL PLANT 

4335. SHRI INDRAJIT GUPTA: 
SHRI BHOGENDRA JHA: 

WiUthe MInister of STEEL, MINES AND 
METALS be pleased to state: 

(a) whether disturbances have been taking 
place at the Dokaro Steel Plant over the 
question of employment; and 

(b) if so, the policy followed by the 
management regarding absorption of local 
people whose lands have been acquired for 
the project ? 
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THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDy): 
(a) No, Sir. Only a demonstration was staged 
on 8th February, 1968. In a subsequent 
meeting with the Mukhyas and other re-
presentatives of the local people, policy 
adopted by Bokaro Steel Ltd. in the matter 
of employment and trade facilities was 
explained to their entire satisfaction. The 
agitation has now completely died down. 

(b) According to the policy laid down by 
Government, first preference is being given 
to the displaced persons in the matter of 
employment in BSL in unskilled and semi-
skilled jobs. With a view to improve 
their prospects of employment, a special 
scheme for training of displaced persons 
has also been introduced and as on 31st 
January, 1968, 307 displaced persons were 
under-going training under this scheme. 
The displaced persons were also receiving 
preference in allotment of shops. They 
are also receiving preference in other trades 
and in award of small contracts. Besides, 
in the matter of rehabilitation, Bokaro 
Steel Ltd. is contributing 50 % of the cost 
of reh .. bilitation which is estimated at 
Rs. 4·2 miUions. 

DURGAPUR STEEL PLANT 

4336. SHRI INDRAJIT GUPTA: Will 
the Minister of STEEL, MINES AND 
METALS be pleased to statc: 
(a) whether the team of experts from 
U.K. has completed its study ofthe Durgapur 
Steel Plant; 

(b) the problems entrusted to the team; 
(c) whether the team's report has been 

received; and 
(d) if so, Government's reaction thereto? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY): 

(a) Yes, Sir. 

(b) The team was entrusted with the work 
of appraising the requirements of Durgapur 
Steel Plant for fully effective operation and 
to indicate the equipment and technical 
assistance that would be appropriate to 
provide from Britain in the light of the 
organisational, managerial, administrative 
and other conditions including industrial 
rela tions that would obtain at the steel-
works. 

(c) No, Sir. 
(d) Does not arise. 

MESSRS. GUZDAR KAJORA CoAL MINEs 
LTD., AND MESSRS CALCUTTA 

SAFE DEPOsIT Co. LlMrrED 

4337. SHRI INDRAJIT GUPTA: Will 
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS 
be pleased to state: 

(a) whether it is a fact that MIs. OUzdar 
Kajora Coal Mines Limited and MIs. 
Calcutta Safe Deposit Company Limited 
have not been holding their Annual General 
Meetings nor issuing any Annual Reports 
and Balance Sheets, for the last severalyears; 

(b) whether these firms have also violated 
other provisions of the Companies Act; and 

(c) if so, action taken against them? 
THE MINISTER OF INDUSTRIAL 

DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): 
(a) (0 (c). 
A statement is laid on the Table of the 
House. [Placed in Library. See No. LT-
505/68]. 
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CLoSUlU! OF NEW VICTORIA MILLS 

4339. SHRI BHOGENDRA JHA : 
WiD the Minister of COMMERCE be 
pleased to refer to the reply given to Un.tar-
Rd Question No. 153 on the 13th February, 
1968 and state : 

(a) whether any decision has since been 
taken on the recommendation of the Com-
mittee set up under the Industries (Develop-
ment and Regulation) Act; 

(b) if so, the details thereof; 
(c) whether any action has been or i. 

being taken against the Individuals respon-
sible for the closure of the Mills; and 

(d) whether Government propose to in-
dude workers' representatives in the Mana-
acment to run the mill more efficiently ? 

THE DEPUTY MINISTER IN THE 
MlNlSTRY OF COMMERCE (SHRJ 
MOHD. SHAFI QURESHI) : (a) No, Sir. 

b) Does not arise. 
(e) No, Sir. Closure of this mill has not 

attracted the panel provisions of law. 
(d) Till the mill is not taken over by 

GO'emmet1t, the question of including 
wndrer's representatives in the management 
does not arise. 

AlBan PAPER MILLS LTD. 
4340. SHRI BHOGENDRA JHA: 

Will the Minister of INDUSTRIAL DE-
VELOl'MENT AND COMl'ANY AF-
FAIRS be plcased to rerer to the reply giwn 
to Unstarred Question No. 1295 on the 20th 
February 1968 and state: , 

(a) whether Government are aware that 
the present Government of Bihar have de-

cided to reverse the decision of the previous 
Government to take over the Ashoka Paper 
Mills Ltd.; 

(b) whether it has been decided to allow 
the mill to go into liquidation; 

(c) whether Government are awaTC that it 
has been done by the present Government 
of Bihar to oblige the Birlas who want to 
grab this mill at no cost; and 

(d) whether Government propose to take 
over the Mills? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : (a) Yes. 
Sir. According to the information received 
in this Ministry on 22-2-68 from the 
Government of Bihar it transpires that 
they have changed their carlier decision in 
the matter. 

Attention in this connection is invited to 
the Statement laid on the Table of the 
House today correcting the answer given to 
the Urs'arred Question No. 1295 on 20-2-68 
referred to by the Member. 

(b) the Company was floated in the pri-
yale sector and Government have no infor-
mation whether or not lhe Management 
has decided to send it into liquidation. 

(c) We have no information. 

(d) No, Sir. 

CLoSURE OF COAL MINES 

4341. SHRI BHOGENDRA lHA 
Will the Minister of STEEL, MINES AND 
METALS be pleased to refer to the reply 
given to Unstarred Question No. 1291 on 
the 20th February, 1968 and state : 

(a) whether it is a fact that several mines 
of the National Coal Development Corpora-
tion in Giridih bave been or are likely to be 
closed down as the coal produced therein 
has not been sold out; 

(b) whether it is also a fact that the 
private collieries charge higher prices 
from the public undertakings; and 

(c) if 80, the reasons for not alving priority 
to N.C.D.C. coal ? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL, MINES AND ME-
TALS (SHRI P. C. SETHI) : (a) No, Sir. 

(b) Some private collieries despatching 
coking/blendable coals to two public under-
takings are charging prices higher than that 
being charged to Washeries/Stcel Plants. 
'So far as non-coking coal supply is concer-
ned, no such fact has comc to the know-
lodge of Government. 

(c) The National Coal Developnlent Cor-
]loration is at present fully booked in their 
'supply of high grade coking coal. There 
is no proposal under consideration to give 
priority to NCDC coal. 

FREE TR.l.DE ZONE AT KANDLA 

4342. SHRI R. K. AMIN : 
SHRI P. N. SOLANKI : 
SHRI D. R. PARMAR : 

Will the Minister of COMMERCE be 
pleased to state : 

(a) whether it is a fact that the develop-
ment of Free Trade Zone at Kandla has been 
delayed; 

(b) if so, the reasons there for; and 
(c) the action Government propose (0 

take to expedite the work? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFl QURESHI) : (a) No, Sir. 
The major items of development works in 
the Kandla Free Trade Zone have been 
completed and facilities such as developed 
plots, roads, water electricity and power 
etc. necessary for setting up of industries 
have been made available. 

(b) and (c). Do not arise. 

MIsUSE OF CoNCESSION TICKETS 

4343. SHRI R. K. AMIN : 
SHRI P. N. SOLANKI : 
SHRI D. R. PARMAR: 

Will the Minister of RAILWAYS be 
,pleased to state : 

(a) whether it is fact that the concession 
tickets issued for a party of five or more per-
1iOns for travelling more than 1500 kilo-
metres can be used for more than one party; 

(b) whether the Railway Administration 
has detected such cases of misuse of this 
facility; and 

(e) if so, further action taken by Govern-
ment to prevent such misuse ? 

THE MINISTER OF WLWAYS 
(SHRI C. M. POONACHA) : (a) The 
hon'ble Members presumably have in view 
the circular tour tickets. They are issued 
subject to the circular tour covering a dis-
tance of 2,400 kms. or more but no mini-
mum number of passengers is laid down. 
They are, in fact, intended to be issued to 
individuals. 

Such tickets are not transferable. 

(b) Shri R. K. Amin recently brought it 
to my notice that such tickets were being 
misused. 

(c) The question of tightening the checks 
and making the conditions more stringent 
is being examined. 

S, PPLY OF COPPPF.R BARS BY THE STATE 
TRADING CORPORATION 

4344. SHRI R. K. AMIN 
SHRI O. N. SOLANKI 
SHRI D. R. PARMAR 

Will the Minister of COMMERCE be 
pleased to state : 

(a) whether it is a fact that small manu-
facturers of vessels find it difficult to obtain 
copper bars from the State Trading Corpo-
ration; 

(b) whether it is also a fact that the price 
charged by the State Trading Corporation 
for them is much higher than tbe price 
prevailing in the market; and 

(c) if ~  the action taken in tbe matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) State 
Trading Corporation does not import or 
supply Copper Bars. This is done by tbe 
Minerals and Metals Trading Corporation 
of India Ltd. The M.M.T.C. sells copper 
imported by them against release orders 
issued by the Licensins authorities. Since' 
the middle of February 1968 the Corpora-
tion does not have any stock with them. 
Prior to that if small manufacturers of 
vessels were allocated copper by the autho-
rities concerned, M.M.T.C. did offer this 
material to the small producers. 

(b) Copper is allowed to be imported 
only by the actual users or the M.M.T.C. 
LegaJl)' therefore, there is no free market for 
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this metal. 'flte market priCes ranged be-
t\WOn Rs. 11,500/- to 12,500/- per Mlton 
from May 1967 to February,1968. From 
end of February, 1968 market quota-
tions have ranged betwccn Rs. 12,600 to 
Rs. 13,000/- per metric ton. M.M.T.C's 
selling price has been Rs. 12,100/- per metriC 
ton for electrolytic copper ingot bars and 
Rs. 11,500/- per metric ton for Fire 
Refine Copper. 

(c) In view of (b) above docs not arise. 

BARTER TRADE AGREEMENTS 

4345. DR. KARNI SINGH : Will the 
Minister of COMMERCE be pleased to 
state: 

(a) the names of countries with which 
India have barter trade agreements; 

(b) tbe goods exported from India against 
such agreements-how much agriculture 
based and how much industtial; 

(c) whether efforts have been made to 
enter in to similar agreements with other 
,ountries to whom India is at present 
~  10 pay in foreign exchange for 

item of import; and 
(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) There is 
no barter deals on Government-Ie-Govern-
ment baSis between India and olber coun-
tries. S.T.C. and M.M.T.C. have enlered 
into barter deals. They are with U.S.A., 
West Germany, France and Sweden. 

(b) A statement is laid on the Table of tbe 
HOII5C (PltlcedinLibrary. See No. LT-506j 
68]. 

(c) Yes, Sir. 

(d) Action is in progress 10 explore pos-
sibilities of barter deals with West Germany, 
Franc:e, Greece, Norway, Finland, Japan 
and the U.S.A. As efforts are still conti-
nuiDfj DO details can be given on this stage. 

TALKS W111I SoVIET PluME MINISIER 

4346. DR. KARNI SINGH : Will the 
Minister of COMMERCE be pleased to 
state: 

(a) tile details of the talks held by him 
with Mr. Kosygin during the latter's recent 
visit to India; 

(b) whether any sugacstions were made' 
to set up fresh joint ventures by India and the 
Soviet Union; 

(c) if so, the details thereof; and 

(d) the reaction of Mr. Kosygin to such 
suggestions and the fields in which he found 
sllch joint venlures feasible ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) to (d). 
The discussions with Mr. Kosygin, tbe 
Soviet Premier included the subject of joint 
Industrial Collaboration between India and 
USSR in the fields of Jute goods, footwC3r 
and other leather goods, readymade gar-
ments and fruit juices. He was agreeable 
with this idea in principle. There was an 
assurance from Premier Kosygin tbat 
USSR is prepared to purchase all the railway 
wagons India can spare for supply to 
USSR. USSR also agreed to buy steel rails. 
As a result of these discussions, the Soviet 
Premier agreed to send experts in various 
fields to discuss and finalise the plans. 
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4350. '" p" 'IA ~ : W 
~  WA' "'" ~ l#\' ~ IR1f.t lift 
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(Iti) ~ ~ ~~ 
1 ~1 ~ ~1 ~~ 

~  
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~  ~~ ~~~ 
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~  
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~  
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~ IfiT ~ ~ 
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Qt ~ ~~  (Iti) 
~ ~ ~ ~~ "IT ~ t , am: 
~ ~  If<: ~ tft ~ I 

~ ~~~1  
~ 
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~ 1~ ~ ~ 
~ i' ; am: 
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(tJ') I!In' !p ~ ~ 3l'11mf <m:-
~ ~~~~~ 

~~ ~ ~ I  ~  

i ~ f1t;lrr ~ ~  am: 
(Ii) 'm ~~ 1if'I't ~ ~ ~ 

~ ~ I ~ ~  ~ 
~ ~  

~ ~ ~ ~~ 
~  : (if;) ~ (tr). ~ 

~ ~ I ~  ~ I 

MANUFACTURE or POWER TILL! RS 

4354. SHRl DEORAO PATIL : Will 
the Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state: 

(a) the names of (he schemes which have 
been licensed/approved under the J ndus-
tries Act for the manufacture of Power 
tillers/small tractors, below 12 DBHP ouring 
tbe year 1967-68; 

(b) the nlmes of schemes which arc 
under consideration at present; and 

(c) wben tbe decision on tbe pending 
schemes is likely to be taken ? 

TIlE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : (a) 
M/_. 1. K. Cotton Spinning & Weaving 
MilIa Ltd .• Kanpur were granted an indus-
trial licence on 29-4-67 for tbe manufacture 
of LB-17 Hand Tractors for a capacity of 
6,000 Nos. per annum. 

(b) The schemes submitted by thl" follow-
!inl parties are under consideration : 

(I) Punjab State Industrial Develop-
ment Corporation Ltd., Cbandigarb 
for the manufacture of 4-wheeled 
Power tillers in an industrial under-
taking to be set up at Ludhlana. 

(2) M/s. F. W. HciIgers P. Ltd. New 
Delhi for the manufacture of Kubo-
ta Power tillers in a new industrial 
undertaking to be set in the State 
of Orissa. 

(3) Mis. Jndequip Engineering Co. Ltd. 
Ahmedabad for the manufacture of 
Robin Power tillers in their existing 
industrial undertaking at Ahmed-
abad in the State of Gujarat. 

(c) Final decision on these schemes is 
likely to be taken shortly. 

q II ~ 

4355. I5it ~ ~ 'm 
~ lhrr ~ ~ ott 'litIT ~ f1I; ; 

( if; ) ~ lfiT ~  if;r for.Cf;ft at I q WI\C1I 
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~ ~~~ ~~ ; am: 
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rn if;T ~ am: lIR ~  iff ~ ~ 
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~~II I ~ ~~ 

~ 64 <'mil' tTtiT If,t l!I'«f flr"Il if it 
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~ ~ I ~ ~~ 
~ fit; flr.:rT ;l ~ 1ffi!rT ~ fWf ~ 
~I 

~ ) -m- fit; lllWfTHmn ~ 'ffiT ~ 
~  'l'r ~  480 it; i!R'f1Rr ~ 
1967 ~ 17 qrorU 1968 ~ ~
~  1 67, 598 tTtiT ltiT af]'Iffif fir;l:rr ~ 
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~ ~~~ 1 ~ 
~  if 'Ii1rn: 23,202 a'1fT 51,489 

~ ~ I 

(If) ~ ~  ~ I ~ ttiT 
~ <tiT or:rrn ~~~~ 
ttiT ~ <tiT or:r rn ttiT ~ ~  
~ ~ ~ ~ ammr ttiT 0lfCfNl" ttiT ;;rnft ~ I 

~~ ~~~~ 
~~~  ~ ~ <f,- lfR:nff 
<n: 'lit fm ~ ~ ~ ~ ~ ~~ 'f>T 
amrnr ~ ;;mIT ~ I 

~ S  INDUSTRY 

4356. DR. RANEN SEN : Will the 
Minister of STEEL. MINES ND METALS 
be pleased to state: 

(a) whether the ferro-manganese industry 
is in a crisis due to large accumulation of 
unsold stocks with it; 

(b) whether it is a fact that the Hindustan 
Steel, Ltd. had failed to lift the indented 
62,000 tonne. of ferro-manganese during 
the current year; 

(c) if so. the reasons therefor; and 
(d) the steps which have been taken to 

help the industry to tide over the present 
crisis ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL. MINES AND 
METALS (SHRI P. c. SETHI) : (a) There 
has been accumulation of stocks with the 
Ferro-Manganese producers. 

(b) No, Sir. 

(c) Docs not arise. 

(d) It is expected tbat with improvement 
in the general economic situation, internal 
off take will progressively increase. Efforts 
are also being made to step up exports of 
Ferro-Manganese to the extent possible. 

USE OF FUEL AND STEAM IN INDUSTIUES 

43S7. DR. RANEN SEN : Will the 
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state : 

(a) whether Dr. Tanaka, Asian Producti-
vity Organisation's expert in fuel efficiency 

bad recently visited India to study combus-
tion of fUel and steam in a number oflndian 
industries; 

(b) if so, tbe findings of his study; 
(c) whether he has made any suggestions 

regarding the use of fuel and steam in 
Indian industries; and 

(d) if so, the main suggestions made by 
him and Government's reaction thereto? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : (a) 
to (d) Dr. Kusuyata Tanaka, Chief, 
Combustion Division, Resources Research 
Institute. Agency of Industrial Science and 
Technology, Japan, visited India recently 
on an invitation from the National Produc-
tivity Council (NPC) India, through the 
Asian Productivity Organisation (APO). 
Tokyo. Dr. Tanaka will first submit his 
report to APO which, in turn, will transmit 
it NPC after getting it translated into English. 
The report is still awaited by NPC. Dr. 
Tanaka also made some "on-thp-spot" sug-
gestions to the industries and factories he 
visited about better utilisation of fuel and 
steam. which they have treated as confi-
dential. Before his departure from India 
on the 22nd February, 1968 a press Con-
ference was held on the 21st February 1968 
in which Dr. Tanaka highlighted the follow-
ing points in his talk with the pressmen :-

(1) The first step to utilise fuel more 
effectively could be to educate on 
a wide scale engineers and opera-
tors in charge of fuel consuming 
plan in the proper tecbniques of 
burning fuel and also carry on a 
massive propaganda in this matter. 
Dr. Tanaka expressed the hope tbat 
NPC Fuel Efficiency Service would 
play a significant role in tbis direc-
tion. 

(2) India should evolve suitable deSians 
of boiler and furnaces of higb effici-
ency based on indigenously available 
fuel to replace old and antiquated 
fuel-<:onsuming plants like Lanca-
shire boilers and old furnace desiJlls. 

(3) India sbould, as far as possible, at-
tempt to utilise low grade coals ex-
tensively and the Government 
should provide incentives to the ~ 
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users to change over to low arade 
coal by increasins price differential 
between high grade coal and low 
grade coal. 

44) Suppliers of coal should maintain 
certain standard or coal so as to help 
the consumer in utilising them effcc-
tively. 

C5) The Indian Industry should have 
some simple instruments like ana-
lyser and drought gauges to keep a 
check on combustion efficiency. 

(6) Change over to ruel all may not be 
in the ultimate advantage of the 
country since the entire demand 
of fuel oil could not be met indi-
genously and as India was forced 
to import substantial amount of fuel 
oil from abroad Involving precious 
foreign exchange, he (cIt that till 
such time when India had a (avour-
able balance of trade with !be foreign 
countries, the use of fuel lIIav be 
restricted to certain specialised appli-
cations. 

(7) Dr. Tanaka· also emphasised the need 
to evolve proper standar<1S to enrOf'Cll 
strict control in practice over samp-
ling and analysis of coal. 

The National Productivity Council Fuel 
Efficiency Engineers are drawing the atten-
tion of the industry to these points. 

METAL CORROSION 

43S8. SHRI DHIRESHWAR KALITA : 
Will the Minister of STEEL MINES AND 
METALS be pleased to state: 

Cal whether experts have calculated that 
Jndia was lossing over Rs. 1 SO crores annual-
ly as a result of metal corrosion; and 

(11) if so, the steps which have been taken 
to combat metal corrosion ? 

TI:lE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY) 
(a> and (b). The information is being collec-
ted and will be laid on the Table of the 
House. 

~~ ~~~~ 
~ QI'fI ;;n;n 

4359. 'li -';0 fqo ~ : IflIT 
~ ~ ~ iffl"f.r i!>'T 'ti'1T ~ f.f; : 
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~  I ~ ~I ~
~ ~~ ~ ~  

~  110~  (ifi) 
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~~~1I 1 

~  ~1 ~~1 
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~ QT ('" ~  110 ~  
(ifi) am (11"). affire" if ~ wm: it; 
"lffiI"Ilf it; f<:rt1; ~ ~ 1  ~ ~ '!"lIT 

~  II1IW ~~ ~ ~ 
IITq"Pf ~  ~  1fT '1"1Qq:;<$<, ~ 
aft"< ~~ ~  t, ~ ~ ~ I 
fin< ~ ~ ma;f\1r ~ f.f; ] 962 if 
~ ~ it I ~ ~ ~  
~ 1 1 am mffi1mf ~ !IT(-

f'nrifi ri&1"f ~ ~ ~ I!I"if '1( 

fiI;lrr lIfT ~ I£Wf: rin; ~ 
~ ~ f<:rt1; ~ -rGfit If>''t ~  If>''t 
~ ~ lI1?: srnn<r "(lIT lIfT I (It!" lI1?: srnn<r 
ifiT'IIT ~ ~ '!"lIT lIfT I ~ m:4" 
~ if>l ri&1"f !fiT ~ iR\11IT '!"lIT 
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~ ~ ~ ~ 
~~~~~I~~ 

~ am: ~ <I; if"rq ~~ ~ 
f'l1lfur iii ~ 3Tif iii1i ~ ~  ~ I 

TRADE WITH IRAQ 

4361. SHRl R. BARUA : Will the Minis-
ter of COMMERCE be pleased to state : 

(a) whether the exports of Indian goods 
to Iraq have shown any improvement ; 

(b) whether the prospects of developing 
and divOl'!iifying trade between I ndia and 
Iran have also been explored; 

(c) whether trade expansion with these 
countries is also to be linked up with the 
establishment of joint ventures in the field 
of industries; and 

(d) if so, the details thereof? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) and (b) 
Yes, Sir. 

(c) and (d). Trade expansion with these 
countries is not specifically linked with the 
establishment of joint ventures but joint 
ventures do help in the expansion of trade 
through export of capital goods and ma-
chinery. All possible encouragement is given 
by Government to the Indian Indllstrialist,. 
desiring to set IIp joint ventures in these 
countries. 

~  ~ ciim:1' ~  ~ arm ~ 
~  ~  

4362. '1'1' ~  Mi!' : 'M ~ 
I ~ ifi:I'f.f <f.T WIT ru fir. : 

(ifi) 'flIT ~ ~ ~ fir. lfEli m 
it; ~ f;;M 1l ;;ncru 1l tJ% wIT 
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28 <'IN ~ <tT ~  ~ ~ '1ft; 
(v) ~ ~  'IT arm ~ 'f.T 'flIT 

ifiroII' 1fT; 

(;r) W ~ ~ ~ ~~  
;fttrr ~  ~  am: 01'iT <:rifi if'Tm <tT -urn 
~~ ~ ; 

(lOf) ~~ ~ ~ ~ 
1 ~~ ~  am: 

~  ~~  crT ~ ~~ 
~ f.t;cr;ft ~1  ~ ~  ~ 
fit;<rr ~ ? 

~~ QT\'Ilf ~ ~  ("" 
1~ tIlIiT ~  : (ifi) ~ ~  ~

ifiRt ~ lift "IT ~  ~ ~ ~ 
~ on:: ~ ~ "ITiMT I 

TRANSfER 01' RAILWAY OFFICERS 

4363. SHRIB.K.DASCHOWDHURV: 
Will the Minister of RAILW A YS be pleased 
to state: 

(a) the policy regarding the transfer of 
Railway Officers from onc place to another; 
and 

(b) the length of stay of officers in Cal-
cutta and Delhi area '! 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) Transfers 
are made only when administratively con-
sidered necessary. There is no rigid limit 
but officers holding key posts are not 
normally retained at onc place for 
unduly long periods. 

(b) The information is being collected 
and will be placed on the t"ble of the Sabba. 

~ ~ 

~ :Hi -I. '1'1 ~ ~ : 'fl<T ~  
WTif (NT ~ ;f?fr lfi'i <rnf.f ifiT WIT rn 
f'l' : 
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<1'T ~  ~ ; 

( IT) 'flIT m-rqcfr 'f.mlf.r ifiT 'iT 
fCffim f'l'lTT "IT ~ ~  afn: 

(lOf ) I ~ ~  I ~  ifirom") it; flmm: 
m'Jfilf <tT ~ ~~ 'flIT ~  
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ROLL GRINDING MACHINES 

4367. SHRI CHANDRA SEKHAR 
:SINGH : Will the Minister of INDUS-
TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to state: 

(a) whether the Heavy Engineering Corpo-
ration has entered into an agreement for 
technical collaboration with a West German 
firm for the manufacture of roll grinding 
.machines; and 

, (b) if so, the terms of the agreement 1 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : (a) yes 
Sir. 

(b)(i) the foreign company will be paid-
a lump-smn amount of DM It. 251akhs 
equivalent to Rs. 21 '22lakhs at the current 
.rate exchange payable as follows:-

.(a) 20% payable within 30 days of sign-
ing of the agreement; 

(b) 20% payable on delivery of tile com-
plete design and technololica1 docu-
ments against despatch documents; 

(c) balance of 60 % payable in six equal 
half yearly instalments, the first 
instalment being paid after six 
months from the date of despatch 
of the last consignment of the 
design and technological d('cu-
ments. 

(ii) exports of the manufactured pro-
ducts will be freely permitted; 

(iii) the period of the agreement will be 
eight years from the date of signing of the 
agreement. Further extension will be only 
with the prior approval of the Government 
of India. 

PAPER INDUSTRY 

4368. SHRI S. S. KOTHARI: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state: 

(a) whether it is a fact that the profitabi-
lity of paper industry has been declining for 
the last few years and a number of units have 
recently been incurring losses; and 

(b) if so, the steps taken by Government 
to assure reasonable profitability to tbe paper 
industry so that expansion of the industry 
is not hampered ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT & COMPANY AFFAIRS 
(SHRI F. A. AHMED) : (a) It has been 
reported by the Paper Industry and also by 
the Development Council for Paper, Pulp 
and Allied Industries that the profitability 
of the industry has been declining for the past 
few years and some of the mills have closed 
down. 

(b) The matter is under consideration 
by Government. 

MANUFACTURE OF ScOOTERS 

4369. SHRI S. S. KOTHARI : Will the 
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state: 

(a) whether it is a fact that inspite of the 
notification issued in March, 1965 for the 
expansion of capacity for manufacture of 
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1~ CoCo IICOOten, Gowrmnent bas not 50 
far.taken 8Dl' _sion ill the matter; 

(b) ifso, tbe reasons for tbe delay; 

<c) wbetber it is a fact that the technical 
sub-Committec sct up in September, 1967, 
to 9C[CC1I !be acIect I ist of scooters applicants 
for expansion of capacity has not so far 
fiDaliscd its (CC(Jmmendations; and 

(d) if so, by what time Goverr.ment pro-
pose to clear licensing and other formalities 
to enable new entreprencurs to commenoc 
construction of factories 7 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT & COMPANY 
AFFAIRS (SHRJ F. A. AHMED): (a) 
Yes. 

(b) to (d): The screening of the IarllC 
number of applications received as the result 
of thc notification issued in March, 1965 
had to be kept pending for a time awaiting 
fixation of the 4th Plan target for scooters 
and ascertainment of tbe extent to which the 
existing units could be expected to contri-
bute towards that target. Besides these have 
had to be considered on inter se merits of 
each casco The suiH:ommittee of the licen-
sing committee set up to examine the pending 
schemes has concluded its deliberations and 
its report will be submitte d in the next few 
days. Government expect to be in a 
JlOsition to take a final decision after the 
report of the sub-committee has been re-
ceived and considered by the licensing com-
mittee and the latter has made its recom-
mendations. 

RAILWAY MONTHLY SEASON TICltETS 

4370. SHRJ YASHPAL SINGH: Will 
the Minister of RAILWAYS be pleased to 
state, 

<a) whether it is a fact that the rate of 
Season ticket from New Delhi to Meerut 
which is 60 miles from Delhi is Rs. 21 p. m. 
whereas from Delhi to Sonepat which is 
29 miles from Delhi, it is Rs. ) 8 p. m. and 

(b) if so, the reasons therefor and the 
action taken to remove Ibis disparity ? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) The Third 
Class Monthly Season Ticket fare from 
Delhi to Meerut City, a distance of 68 kms. 
is Rs, 22 ·80 and from Delhi to Sonepat 

L18LSS(CP)/68S-

a distance of 44 kms., Rs. 1 S '60 • 
(b) In view of the reply to part (a), the 

question docs not arisc. 

MANUFACTURE OF PIUNTING M"CHDIfS 
4371. SHRI SHIVA CHANDRA lHA : 

SHRI SATYA NARAIN SINGH: 
SHRI E. K. NAYANAR : 
SHRIMATI SUSEELA GOPALAN: 
SHRI C. K. CHAKRAPANI : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether it is a fact that some agreement 
has been reached between the Hindustan 
Machine Tools and Mis. Albert Frankcnthal 
of West Germany for the setting up of a 
factory for the manufacture of printing 
machines in India; and 

(b) if so. the main features thereof 7 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT & COMPANY 
AFFAIRS (SHRI F. A. AHEMED): (a) 
and (b). Hindustan Machine Tools Ltd., 
have a proposal for the establishment of a 
subsidiary company in collaboration with 
Messrs. Albert Frankenthal of West 
Germany for the manufacture of some items 
of printing machinery. The terms of the 
agreement are yet to be finalised. 

EXPORT OF RADIO SETS TO U.S.A. 

4372. SHRI SHIVA CHANDRA JHA : 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether it is a fact that India exports 
radio sets to U. S. A. and other countries: 

(b) if so, how many have been exported 
in 1967, and to which countries and the 
amount of foreign exchange earned tbere-
from; and 

(c) if not, how many arc imported, if 
any to India per year and from which COUn-
tries and how much foreign exchange is 
spent thereon annually 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI): (a) and 
(b). A statement is laid on the Table of 
the House. Placed ill Library. See No. 
LT-1312/68) 
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(c) Import of Radio Sets in India is 
banned. 

ROURKELA STEEL PLANT 

4373. SHRI YASHPAL SINGH: Will 
the Minister of STEEL, MINES AND 
METALS be pleased to state: 

(a) whether Goycmment have decided 
to set up some more units in Rourkela Steel 
Plant; 

(b) if so, when these units will be installed 
there; and 

(c) the amount likely to be involved 
therein? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY): 
(a) to (c). The Rourkela Steel Plant is 
presently being expanded from 1· 0 to 1·8 
million tonnes of steel ingot capacity. The 
expansion includes additions to existing 
facilities as well as establishment of new 
units. The new units proposed are the 
eJcctrolytic tinnig line, the continuous 
p1vanizing line, the electrical sheet mill 
and the !lpCCiai steel plate plant. A .majorit; 
of the expansion units ha YC been commis-
sioned and the remaining units are likely to 
be commissioned by about the middle of 
1968. The cost of expansion as sanctioned 
by Government sometime back and exclud-
ing township, mines etc. amounted to 
Rs. 1,125·6 million. This is, however. 
likely to go up considerably for a number 
of reasons including provision for addi-
tional items, effect of devaluation, increases 
in customs duties etc. etc. 

ExPoRT Qt' PEACOCK FEATHERS 

4374. SHRI SHIVA CHANDRA JHA: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether India exports peacock fea-
thers to foreign countries; 

(b) if so, the quantities exported annually 
to each country during the last 5 years; and 

(c) the annual foreign exchange earned 
therefrom? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MQHD. SHAFI QURESHI): Ca> Yes, 
Sir 

C b) and (c). A statement is laid on the 
Table of, the Houae. (Plaud in the 
Library. See No. LI-SOS/68]. 

ISSUE OF LiCENCES TO Bnu.As 

4375. SHRI SHIVA CHANDRA JHA: 
Will the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS 
be plased to state : 

(a) for bow many and for which new indus-
tries the Birlas have applied to Government 
for licences during the last six months; and 

(b) how many and for which industries 
new licences have been granted during the 
above period and the reasons therefor? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) 
During the six months, September, 1967 
to Februay, 1968. five applications for the 
setting up of new industrial undertakings 
have been received from firms belonging to 
the Birla Group. The applicatioru; related 
to the following industries:-

(1) Benzaldehyde, 
(2) Benzoic Acid, 
(3) Benza1 Alcohol, 
(4) Benzyl Benaote, 
(5) Acrylonitrile Monomer, 
(6) Acetonitrile, 
(7) Hydrogen Cyanide, 
(8) Plant & Machinery for Synthetic 

Fibres, 
(9) Carpet Yarn, 

(10) Vanaspathi, 
(11) Soap, and 

(12) Glycerine. 

(b) One, for Cotton Yarn Industry. 

The party already hold a licence (or the 
establishment of a new undertaking at Midna-
pur. The licence in question was issued to 
the party to expand their existing unit 
at Champdany in lieu of the licence for Mid-
napur which was surrendered. 
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ALL INOlA RAILWAY UNGRADED ACCOUNTS 
CUItK:S CONVENTION 

4381. SHRI VISWANATHA MENON: 
Will tbe Mioistcr or RAILWAYS be plaaed 
to state: 

(a) whether Government have reaDivcd a 
deputation of the rcpRIICntativcs of All 
India Railway UDIt'adcd Accounts Clerb 
Convention; 
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(b) if so, what are their demaIIds; and 

(e) the action taken thereon ? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) Yes. 

(b) The demands include withdrawing the 
proposal to introduce computers on Rail-
ways, merger of Scales of Pay of Accounts 
Clerks, Abolition of Appendix ll-A exami-
nation, steps for avoiding stagnation at the 
maximum for the Clerks in the lowest 8rade, 
high Scales of Pay for Accounts Clerks, and 
confirmation on completion of three years 
continuous service. 

(e) The demands have been examined and 
some of them have also been discussed by 
t he Railway Board with both the Federa-
tiOM of Railway Labour. 

DAJCSHIN, RAILWAY EMPLOYEl!S' UNION, 
EaANAKULAM BRANCH 

4382. SHRI VISWANA THA MENON: 
WiD the Minister of RAILWAYS be pleaged 
to state: 

(a) whether Government have received 
resolutions passed on the 15th February, 
1968 by the Dakshin Railway Employees' 
Union, Ernakulam Branch; 

(b) if so, what are the demands put for-
ward by the Union; and 

(e) the action taken to redress their 
grievances ? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) Yes Sir, 

(b) The resolution relates to certain local 
issues concerning the service conditions of 
employees like Provision of Quarters, Work-
men's Train. Grant of Night Duty 
Allowance etc. 

Cc) These are matters purdy within the 
competence of the Railway Administration. 

QUARTERS FOR WORKERS AT 
ERNAKULAM 

4383. SHRl VISWANATHA MENON: 
Will the Minister of RAILWAYS be pleased 
to state: 

Ca> whether GO'ICCnment haw received 
requests for providing quartera for all the 
railway workers working at Eruakulam I. 
P. N. 111 their p\aclc of work; and 

(b) if 10, the action taken by GO'ICCn 
ment thereon? -

r" THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) Yes. 

(b) Out of a total staft' of 79 (Essential 
5 t and non-asential 28). 28 _ntia! staft' 
have already been provided with quarters. 
Construction of 37 additional quarters bas 
also' been sanctioned at Irimbanam. In 
the meantime, staft' occupying quarters in 
and around Ernakulam and working at 
Irimbanam have been allowed to retain 
quarters till they are provided with qua.rten 
at Irimbanam. 

WORKMEN SPECIAL TRAIN AT 
ERNAKULAN. 

4384. SHRI VISWANATHA MENON: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that the Railway 
Administration have taken steps to cancel 
the workmen special train at ErDakulam I. 
P.N.,and 

(b) if so, whether any alternate arrange-
ment has been made by the authorities for 
the conveyance of workers who arc not 
provided quarters at I.P.N. ? 

THE MINISTER OF RAILWA YS 
(SHRt C.M. POONACHA): (a) Yes. 

(b) No alternative arrangements have 
been found feasible but it is proposed to 
reintroduce the special train as and when 
sanction of the Additional Commissioner 
of Railway Safety. which has been applied 
for. is received. 
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INDUSl1UES TO BE SET UP IN ANDHRA 
PRADESH 

4386. SHRI GADILINGANA GOwn : 
Will the Minister of INDUSTRIAL DE-
VELOPMENT AND COMPANY AFF-
AIRS be pleased to state: 

(a) the industries propC'sed to be sct 
up in Andhra Pradesh during the Fourth 
Five Year Plan in the Public Sector: and 

(b) the estimated cost thued ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F.A. AHMED): (a) and 
(b). The work on tbe Fourth Plan, which 
is to besin from April, 1969. has just been 
initiated. A view of the programme of 
industries to be established in the Public 
Sector would be available when the detailed 
studies on the Fourth Plan are completed. 

ONOOLJ!-HYDEIlABAD RAll.wAY UNF 

4387. SHRI GADILINGANA GOwn : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that Government 
have received a proposal from the Govern-
ment of Andhra Pradesh sugestinl a 
new railway line between Onaole and 
Hydcrabad via Naaarjunasaaar; and 

(b) the period for which this proposal 
is pendinl and the decision taken by Govern-
ment thereon ? 

TIlE MINISTER OF RAILWAYS 
(SHRI C.M. POONACHA) : (a) Yes. 

(b) The proposal was recommended by 
the Andhra Pradesh Government in 1960 
for inclusion in the III Five Ycar Plan. 
The funds for construction of new railway 
lines in the Fourth Plan are likely to be 
very limited out of which several throw-
forward works from Third Plan and various 
priority projects required on strategic consi-
derations. for industrial development, ore 
exploitation schemes etc.. will have to 
be accommodated. As such this proposal 
will have to wait for better times for consi-
deration. 

DELICENSING OF I NDVSl RRS 

4388. SHRI GADILINGANA GOWD : 
Will the Minister of INDUSTRIAL DE-
VELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) the industries deUcenscd during 1967-
1968 under the Industries (Development and 

~ Act 1951: and 

(b) whether there is any proposal to 
deliccnse all the industries connected with 
agricultural machinery and implements in 
view or their shortage in the country? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F.A. AHMED) : (3) 
Only 'wheeled agricultural tractors and 
power tillers' industry has been deliccnscd 
during 1967-68 under the Industries (De-
velopment and Regulation) Act, 1951. 

(b) No such proposal is at present under 
consideration oftheGovemment. 

DECENTltAUSA110N OF I NDUSTIlIES 

4389. SHRI G.Y. KRISHNAN : Will 
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS 
be pleased to state : 

(a) whether Government propose to eft"ect 
decentralisation of industry on district-
wise basis; and 

(b) whether Government also proPO!IC to 
appoint a Technical Committee consisting 
of the Members of Parliament to make a 
study of the feasibility of the scheme ? 
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THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI FA AHMED) : (a) 
Decentralisation of industry through the 
wide-spread development of village and 
small industries is an accepted policy of 
tbe GOvernment but there is no proposal to 
effcct decentralisation of industry on dis-
trict-wise basis. 

(b) No, Sir. 

AGRO-INDUSTlmS 
4390. SHRI G.Y. KRISHNAN: Will 

the Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to sate : 

(a) whether Government propose to set 
up agro-industries on district-wise basis to 
develop and promote agricultural pro-
duction; 

(b) if so, the types of agro-industries 
proposed to be set up; and 

(c) whether there are any agro-industries 
functioning in the country and if so, how 
many and of what tYPe. and where these are 
located? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F.A. AHMED) : (a) and 
(b). No. ~  Agro-Industrial Cor-
porations have been set up in the States of 
Andhra Pradesh, Assam, Bihar, Haryana, 
Maharashtra, Madras, Punjab, Orissa, 
Mysore and Uttar Pradesh. The main 
functions of these Corporations are :-

(i) promotion and execution of in-
dustries having a bearing on pro-
ductiol!, preservation and supply 
of food; 

(1.-) enabling Persons engaged in agri-
cultural and allied pursuits to own 
the means of modernising their 
OPerations; 

(iii) distribution of agricultural ma-
chinery and implements as well as 
equipment pertaining to processinll, 
dairy, poultry, fishery and other 
industries connected with aaricul-
ture; 

(Iv) undertakinll or assistinll in the 
efficient distribution of inputs for 
agriculture; and 

(v) Providillll tcchnical Iluidance to 
farmers and Persons concerned with 
agro-industries with a view to 
enabling efficient conduct of thdr 
enterprise. 

(c) There are already many units in 
different Parts of the country enllaged in 
the manufacture of different tYPes of agro-
based products. The total of such units 
is 325 approximately in the organised sector. 
The industries included are fruit & vegetable 
products, cereal products, fish products, 
dairy products, starch and dextrose and 
cashew processing. 

FOREIGN COMPANIES 

4391. SHRI JUGAL MONDAL: 
Will the Minister of INDUSTRIAL DE-
VELOPMENT AND COMPANY 
'AFFAIRS be pleased to state: 

(a) the names and addresses of foreign 
companies which have established their 
monopoly in India in the field of jute. en-
gineering, paper, aluminiumiron and steel; 

(b) the amount of foreign exchange 
sanctioned to these companies for the eX-
pansion of their industries during 1966-67 
and 1967-68; and 

(e) the stePs taken by Government to 
encourage the Indians to set up such 
industries in the country 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F.A. AHMED) : (a) 
The Monopolies Inquiry Commission in 
statement 2 of their Report, laid on the 
Table of the House on 8-12-196S; pve a 
list oftop five enterprises in resPect of various 
individual products under different industrial 
groups. A list of foreign companies fisuring 
therein in respect of jute, engineering, paPer. 
aluminium, iron &; steel, grOUPed under 
broad headings, is laid on the Table of the 
House. [pIKed ID IIbrIr7 .See No. L. T. 
S09/68) 

(b) The information for the years 1966-67 
and 1967-68 is not available. 

(c) Attention is invited to the Industrial 
Policy Resolution 1949 and 19S6 and the 
Provisions of Industrial (Development and 
Rellulation) Act and regulations made there-
under_ 
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l;x-CADRr I'OHS IN THE RAILWAY 
'BOARD'S OFFICE 

4394. SHRI YASHPAL SINGH 
Will the Mini,[cr "fRAIL WAYS be piea,ed 
to state ; 

(a) the number of .,-eadre pOSb in the 
Railway Board", office as (.n 1st January. 
1968; 

(b) the mode or sclecti('n 10 such posts 
(c) whether any representations have 

been rcc..;ivcd again'a uppoinlm(nlS to such 
cx-cadre posts ef all cadres in ditTerent 
Directorates from the Railway employees; 
and 

(d) ifso.theactiontakenthcrccn. 

THE MINISTER OF RAILWAYS 
(SHRI C.M. POONACHA) ; (a) 271. 
Bulk of these posts are required to be filled 
by technical Personnel with eXtensive back-
ground of railway work. 

(eI) Selections for filling such posts are 
generally made from amongst the eligible 
railway staff or those in the Board's dllce, 
on the basis of the recommendations of t t c 
Selection Committees constituted for the 
purpOIlC_ In the case of patted pollt5, 

such selections are made in terms of appro-
ved recruitment rules and ~  

(c) Yes. A few. 

(d) Each such ~  was duly 
examined to see if any change was calkd for 
in the existing position, 

RAILWAY SF.RVICT CoMMISSIONS 

4395. SHRI YASHPAL SINGH: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) the method of appointing the Chair-
man and Members of the different Railway 
Service Commi"ions; 

(b) the terms of reference and condition 
of service of the Chairmen; 

(c) whether any extension has been 
given to the prescnt incumbent of the post 
of Chairman of the Allahabad Railway 
Service CommissioD; and 

(d) if so. the period thered 1 

THE MINISTER OF RAILWAYS, 
(SHRI C.M. POONACHA) ; (a) Chairmen 
and Members of Rail",.y Service Commis-
sions arc appointcd on the recommendation 
(,f the Union Public Service Commission;. 

(b) The Chairman is the adminiMrative 
head of the Railway Service Commission 
entrusted with the task of recruitment of 
Class III staff for Railways. 

The tenure of appointment of Chairman 
is for a Period of four years from the datc of 
appointment or the datc of attainment of the 
age of 62, whichever is earlier. The scale 
of pay for the post is Rs. 1800/- p.m. (fixed) ~ 

(e) No; 
(d) Docs not arise. 

UNDEI\ AND OVER-BRWOES IN M.P. 
4396. SHRI NITIRAJ SINGH 

CHAUDHARY : Will the Minister of 
RAILWAYS be pleased to state: 

(a) the names of places where the con-
struction of under and over-bridges was ta-
ken up in 1967-68 in Madhya Pradesh; 

(b) the number out of them wbich ha\le. 
been completed; and 
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(e) the plaCeS where the construction of 
under and over-bridges would be taken up 
in 1968-69 in Madhya Pradesh ? 

THE MINISTER OF RAILWAYS 
{SHRI C.M. POONACHA) : (a) Nil. 

(b) Does not arise. 

(c) Two road over-bridges, one at Indore 
and the other on Pendra-Chirimiri Road 
.are Proposed to be taken up in 1968-69. 

PASSENGER TRAINS 

4397. SHRI NITIRAJ SINGH CHAU-
DHARY: Will the Minister of RAILWAYS 
be pleased to state: 

(a) the number of passenger trains run-
ning on Delhi-Calcutta. Delhi-Madras. 
Delhi-Bombay, Bombay-Madras, Calcu-
tta-Madras and Bombay-CaJcutta lines; 
.and 

(b) the number out of them which were 
introduced after 1950 on each section 
separately? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA) (a) and (b). 
The information is furnished below:-

Route 

No. of 
through 
trains 
each 
way 

(other than 
sectional 
services) 
running 
at present 

(i) Delhi-Caleutta 

{via Main line 4 
via Grand 

Chord . 2 

(II) Delhi-Madras 3 
(iU) Delhi-Bombay 

No. of 

introduc-
ed after 

1960 

2 

(vi) Bombay-Cai-
eutta 

{ Via Nagpur 
Via Allaha-

bad 

3 2 

GOODS LOST FROM KATNI AND ITARSI 
YARDS 

4398. SHRI NITIRAJ SINGH CHAU-
DHAR Y: Will the Minister of RAILWAYS 
be pleased to state: 

(a) the total value of goods lost from 
Katni and Itarsi yards during 1967; 

(b) the number of wagons received in 
the above yards and the number out of them 
detained for 4 days or over, separately for 
each yard; 

(c) whether complaints of unauthorised 
detention of wagons in these yards have 
been received; and 

(d) if so, the action taken thereon? 

THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA) (a) Rs. 884/-

(b) Total number of 
wagons received 

1966 1967 

New 
Katni 
Yard 4,38,718 4,29,057 

New 
ltarsi 
Yard 7,42,384 7,60,258 
(c) No. 
(d) Does not arise. 

Number of wa-
gons detained 
for 4 days and 

over 

1966 1967 

4,284 4,740 

3,IS3 3,203 

Loss ON SIMLA-KALKA AND Mf:ITI)PAlAYAM 
OoTACAMUND LINES 

4399. SHRI NANJA GOWDER: Will 
the Minister of RAILWAYS be pleased 

{Via Western Rly. 
via Central 

Rly.) 

4 

2 

2 to state the loss inCUl'l'ed on the Simla-Kalka 
and the Mettupalayam-Ootacamund lines 
separately during the last three years eliding 

'(Iv) Bombay-Madras 4 2 31st March 19671 

(.) Calcutta-Mad- THE MINISTER OF RAILWAYS 
ras 4 3 (SHRI C. M. POONACHA): The required 
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information is furnished below:-
(Rs. in lakhs) 

Name of Loss including interest on 
line on capital 

1964-65 1965-66 1966-67 

Simla-Kalka 31 ·18 39 ·21 Being col-
lected and 

will be laid 
on the table 

of the House. 
Mettupalayam-
Ootacamund 28·0\ 31 ·39 34 ·87 

~ ~ 1fiT ","iii' -.;T 
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~ 1Rfi (11ft ... , .. ~  : 
(iii) ~ 1  <it ~ ~ ~ 
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~ IR ~ ~  ~ am <roiff 
'fi1 ~ ~~ emf IR ~ ~ fit; q'l{ 
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~I 

REDUCTION IN P05TS Of ASSISTANT STATION 
MASTERS AND STATION MASTERS ON N.F. 

RAILWAY 

4403. SHR! B. K. DASCHOWDHURY: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that reduction has 
been made in the posts of Station Masters 
and Assistant Station Masters in D Section 
of North-East-Frontier Railway; 

(b) if so, the number of posts reduced; 

(c) whether any representation has beeD 
received from the Station Masters' Associa-
tion against the reduction of posts; and 

(d) if so, the steps taken by Government 
in the matter? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) and (b). 
No; but four posts of Station Masten in the 
particular Section have been down-graded 
to those of Assistant Station Masters. 

(c) and (d). A representation against the 
down-gradation has been received. The 
matter is being examined. 

u;it( ~  f.:!tT1f 11\") ammf 

~ ~ 
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CEMENT FACTORY AT BoKAJAN 
(AssAM) 

4407. SHRI R. BARUA: Will the MiDis-
sla' of INDUSTRIAL DEVELOPMENT 
AND COMPANY AFFAIRS be pleued to 
state: 
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(a) whether Government haw aa:ordcd 
approval lor the establishment of a cement 
factory at Boltajan in Assam in the public 
sector; and 

(b) if so, the capital inwstmcnt in the 
project and its production capacity? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F.A.AHMED): (a) and 
(b). A proposal for setting up a cement fac-
tory in the public sector with a capacity of 
200,000 tonncs per annum at an estimated 
capital cost of Rs. 8S8 lakhs at Bokajan ii 
under consideration of the Government. 

CLOSURE OF KHADI GRAMODYOG BHAVANS 

4408. SHRI S. A. AGADI: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether it is a fact that some Gramo-
dyog Bhavans run by the Khadi & Village 
Industries Commission are being closed in 
the country; 

(b) if so, the reasons therefor and the 
names of the agencies to which the Bhavans 
are being handed over; and 

(c) the terms and conditions of such 
Agency arrangements 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFIQURESHI); (a) Khadi '" 
Village Industries Commission does not 
propose to close any Bhavans. 

(b) and (c). Do not arise. 

~ ~~ ~ 

~~ 
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HINDUSTAN STEEL LIMITED 

4410. SHRI M. SUDARSANAM: Will 
the Minister of STEEL, MINES AND 
METALS be pleased to state: 

(a) whether there is any proposal to have 
a Functional Board at the Hindustan Steel 
Ltd.; and 

(b) if so, the details thereof? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY) 
(a) and (b). Yes, Sir. It is proposed to 
strengthen the Board of Directors of Hindu-
stan Steel Ltd.; which now consists of only 
one full-time Director, namely, the Chairman, 
by adding a few more full-time Directors. 

FOREIGN CoLLABORATIONS 

4411. SHRI S. R. DAMANI: 
SHRI R. BARUA: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether it is a fact that Government 
have finalised the policy resolution on forc-
ign collaborations: 

(b) if so, whether the resolution will 
define the areas and terms of foreign in-
vestment; 

(c) whether any separate body is proposed 
to be created to implement it ; and 

(d) the items in which majority partici-
pation by the foreign investors will be 
allowed. 

THE MINISTER OF INSUSTRIAL 
DEVELOPMENT AND COMPANY AF-
FIARS (SHRI F. A. AHMED): (a) No. 
Sir. 

(b) to (d). Do not arise. 
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ExPoIlT-QRlENTED SPINNING MILLS 

4412. SHRI VASUDEVAN NAIR: Will 
the Minister of COMMERCE be pleased to 
refer to the reply given to UDStarred Ques-
tion No. 1699 on the 24th November, 1967 
regarding export-Oriented Spinning mills 
and state: 

(a) whether Government have since 
taken any final decision on the setting up of 
Export-Oriented Spinning mills; and 

(b) if so, the number of mills proposed to 
be established and their likely locations? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI): (a) No, Sir. 

(b) Does not arise. 

~~ ~~~ 
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Small Car Project, 

4414. SHRI VIRENDRA KUMAR 
SHAH: 

SHRI DEORAO PATIL 
Will the Minister of INDUSTRIAL 

DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether it is fact that the Planning 
Commission propose to shelve the small 
car Project again; and 

(b) if so, the reasons therefor? 

,THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F.A. AHMED) : (a) aDd 
(b). The PIanninJ Commission, who were 
rec:ently consulted to ~  the availabi-
Iityofresourccs for the small car project, have 
not yet indicated their final views. 
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CoLLABORATION FOil INDUSTIlIAL 
DEVELOPMENT IN CEYLON 

4422. SHRI S.R. DAMANI : 
SHRI MANIBHAI J. PATEL : 

Will the Minister of COMMERCE be 
pleased to state : 

(a) whether it is a fact that the Govern. 
ment of Ceylon has asked for technical and 
financial collaboration for its industrial 
deve1opment; 

(b) If so, the main features thereof; and 
(c) Government's reaction thereto 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESm) : (a) No, 
Sir. 

(b) and (c) • Do not arise. 

CEIoIINT ALLoCATION ANO Co-oJmINATINO 
OIlGANlSATION 

4423. SHRI JUGAL MONDAL : WiD 
the Minister of INDUSTRIAL DEVELOP. 
MENT AND COMPANY AFFAIRS be 
pleased to refer to the reply given to starred 
Question No. 167 on the 20th FebnJary, 
1968 and state : 
Mia LSS(CP)68-6. 

(a) whether the eDqWry apinst the 
Cement Allocation and Co-ordillAtina 
Orpnisation has since heeD completed; 
and 

(b) if so, the main features thereof? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F.A. AHMED) : (a) The 
matter is under examination. 

(b) Does not arise. 

PIlla OF PAPU 
4424. SHRI MAHANT DlGVUAl 

NATH : Will the Minister of IndUltrial 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to refer to the reply 
given to Starred Question No. 1 SS on the 
20th February, 1968 and atate: 

(a) whether any decision has since been 
taken about the price of paper; and 

(b) If 10, the main feature thereof? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : (a) Not 
yet, Sir. 

(b) Does not arise. 

NEW INDUSTIUIS IN U. P. 

4425. SHRI MAHANT DlGVUAI 
NATH : Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to State: 

(a) the number and nature of new indus· 
tries started in Uttar Pradesh durina the 
last five years; 

(b) whether the industrial development 
of the state is proceedina accordina to the 
schedule; 

(c) If not, the reasons therefor; and 

(d) the new industries proposed to be 
set up in the near future in the State in the 
publlc and private secton 1 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHlU P. A. AHMED) : <a) to 
(d). The information is belDS collected and 
will be laid OD the Tablo of the House in 
due course. 
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MANUFACTURE OF BAlTERY CELLS 

4427. SHRI ARJUN SINGH BRA-
DORIA : Will the Minister of INDUS-
TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to state: 

<a) the number, names, places and 
addreases of foreign and Indian owned 
factories manufacturing Battery Cells in 
India with Capital investments; 

<b) the names of Directors, details of 
foreign collaboration, if any, of each unit 
the names and particuJars of Products' 
with their quantity· and value, produced 
by each unit annually during the last five 
years: and 

<c) the value of Battery cells exported 
annually with the names of countries durilll 
the above period by each unit? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : (a) to 
(c). The information is being collected and 
will be placed on the Table of the 
House. 

EMPLOYEES IN THB FACTORIES 
MANUFACTURING BATTERY CBLLS 

4428. SHRI ARJUN SINGH BRA-
DORIA : Will the Minister of INDUS-
TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to state: 

<a) the number of employees and annual 
wage bill of the Companies manufacturing 
Battery Cells, Company-wise; and 

(b) the number of foreigners employed, 
their salaries and their annual remittances 
overseas, company-wise? 

THE MINISTER OF INDUSTllIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F.A. AHMED) : (a) and 
(b). The information is being collected and 
will be placed on the Table of the House. 

PRoms BY CoMPANIES MANUFAcnJRING 
BATTERY CELLS 

4429. SHRI ARJVN SINGH BHA-
DORIA : Will the Minister of INDUS-
TRIAL DE'. ELOPMENT AND COM-
PANY AFFAIRS be pleased to State: 

<a) the amount of profits remittee! to 
foreign countries during the last 5 years 
by the foreign-owned Battery Cells manu-
facturing Companies; and 

(b) the amount of foreign exchange 
allowed annually during the above period 
to each unit and particulars of items im-
ported with their specific purpose? 

TIlE MINISTER OF INDUSTRIAL 
~  AND COMPANY 

AFFAIRS (SHRI F.A. AHMED) : <a) and 
(b). The Information is belDI collected and 
will be placed on the Table of the Houae. 
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NAnONAL CoAL DI!VELOPMENT 
CoRPORAnON 

4430. SHRI C.C. DESAI : Will the 
Minister of STEEL, MINES AND 
METALS be pleased to state : 

(a) whether the off-take of coal of the 
National Coal Development Corporation, 
Dhanbad, remained static at 9.156 lakh 
tOnDes in January, 1968 as against 9 ·165 
lakh tonnes in December, 1967, owing to 
the embargo imposed on its movement 
by the Railways; 

(b) whether it is a fact the pit-head 
stocks went up from 10 '106lakh tonnes 
at the end of December, 1967 to 10,663 
lakh tonnes at the end of January, 1968; 

(c) whether the Corporation has shown 
a financial loss during 1967-68 
despite higher production of coal this 
year; 

(d) whether the Budget prepared for 
1968-69 stipUlates substantial losses to-
gether with considerable increases in capital 
cost of different projects currently under-
taken by the National Coal Development 
Corporation; and 

(e) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (SHRI P. c. SETHI) : (a) and 
(b). It is not a fact that off-take of coal 
of National Coal Development Corpora-
tion remained static owing to the cmbar80 
imposed on its movement by the Railways. 
However, both production and despatches 
were affected on account of shortfall in 
wagon supply in certain areas. Con-
sequently, despatches in January, 1968 
were 8 . 91 lakh tonnes as agaimt 8 . 94 
lakh tonnes in December, i967. As a 
result the pit-head stocks which stood at 
10,10,665 tonnes on 31-12-67 went upto 
10,67,132 tonnes on 31-1-68. 

(c) It is not posslble at this stage to in-
dicate whether the Corporation will suffer 
financial loss or earn profit during this 
year. 

(d) and (e). Budget proposals for 1968-69 
do not indicate Bubstantial losses. How-
ever, cases have come to notice where the 
capital cost on certain projecta had cllCCedcd 

-
the orfslna1 project estimates. This QCIIS 

is due mainly to (i) increase in wages and 
cost of materials, (Ii) changes in design and 
specification (iii) modification of ori&ina1 
project reports/estimates, and (Ic) increase 
the cost of imported equipment and IJIIII'CB 
as a result of devaluation. 

NON-AVAIUBIUTY OF CoAL 

4431. SHRI C. C. DESAI : Will the 
Minister of STEEL, MINES AND 
METALS be pleased to state: 

(a) whether it is a fact that many con-
sumers of foel have resorted to fuel oil 
despite its being costlier because of non-
availability of good quality coal; 

(b) whether this would he detrimental 
to national interest because of India's 
inability to meet the entire demand of 
fuel oil inDigenously resulting in substantial 
import from abroad; 

(c) whether Government propose to use 
more of coal till India has a favourable 
balance of trado and restrict the use of fuoI 
oil to certain specialiaed applications; 

(d) whether it is also a fact that the 
Bihar State has increased the royalty rates 
on coal by another 50 paise per toDDO; 
and 

(e) if so, Government's reaction therlto 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (SHRI P. C. SETHI) : (a) No, 
Sir. 

(b) Does not arise. 
(c) No such specific proposal is under 

consideration. The use of different types 
of coal is governed chieRy by the c0m-
parative economics of utilisation of oae 
vis-a-vis the other. 

(d) No, Sir. 
(0) Does not arise. 

RAILWAY STAnON AT BHJ!JlPUT 

4432. SHRI CHINI'AMANI PANI-
GRAHl: Will the Minister of RAILWAYS 
he pleased to state: 

(a) whether any proposals haw been 
received for opooing a railway station at 
Bhejiput on the South-Eastern Railway 
in Orissa on the border or Ganjam and 
Purl DlstrlCIt; and 
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(b) If 10, the detaila thereof and when 
this station is proposed to be opened ? 

TIlE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) Yes. 

(b) A proposal for providinll a train 
halt at Bhejiput at Kms. 538/8 from Howrah 
between Chilka and KhaIlikota stations on 
the Kharagpur-Waltar Section was received 
and examined in 1962. The proposal 
was not found feasible from enllineering 
point of view as it involved heavy regrading 
of the track over a considerable length and 
affected some bridges. The proposal was, 
therefore, dropped. 

DIRECT TRAIN FROM DELHI TO 
BHUBANESWAR 

4433. SHRI CHlNTAMANI PANI-
GRAHl: Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether Government are aware that 
there is no direct train service from Delhi 
to Bhubaneswar; 

(b) whether Government propose to run 
Nilachal direct train service from Delhi 
to Puri ; and 

(c) if so, when? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) Yes. 

(b) No. 
(c) Doca not arise. 

RAILWAY OVER-BRIDGE NEAR SILCHAR ToWN 
4434. SHRlMATI JYOTSNA CHANDA: 

Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether there has been a demand 
Crom public and the Members of Zonal 
Railway Users' Consultative Committee 
for a railway over-bridge near silcbar 
town; and 

(b) if 10, the decision taken thereon? 

THE MINISTER OF RAILWAYS 
(SRRI C. M. POONACHA) : (a) Yes; the 
demand for a road over-bridge in Silchar 
town was tentatively made by the Govern-
~ of Assam in November 1967. 
. (b) The Railways construct over/under-

bridges in replacement of existina level 
aossinp provided the sc.:hemca arc spon-

BOred by tho State Go_t and pro-
vided the State GoYlll'nment/Road authority 
agree to bear their share of cost as per 
extant rules. The annual programme of 
works of over/under bridges is finalised 
in consultation with the state Government. 
The position has accordinaiY been 
explained by the Railway to the Govern-
ment of Assam, whose final decision for the 
road over-bridae reCecred to, is still pendinll-

PRODUCTION OF NEWS-PRINT 

4435. SHRI K.M. KOUSHIK : Will 
the Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state: 

(a) whether it is a Cact that 80 per cent 
of the total requirement of news-print 
is being imported from foreign countries; 
and 

(b) if so, the steps taken by Government 
to step up production oC news-print in the 
country so that imports may be considerably 
lessened. 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : (a) Yes, 
Sir. 

(b) The following steps have been taken 
to development Curt her capacity Cor the 
manufacture of news-print in the country; 

(i) the newsprint industry has been 
from the licensing provisions of the 
Industries (Dev. and Regulation) Act, 
1951. 

(ii) Excise duty on newsprint has been 
abolilhed. 

(iii) Capacity of the existing newsprint 
mill in the country is being increased 
Crom 30,000 to 75,000 tonnes per 
annum. 

(iv) A feasibility Report for one news-
print project in the public sector is 
under preparation. 

(v) One newsprint mill is proposed to be 
&et up by a private party in Himachal 
Pradesh, Cor which they are having 
nellotiations with the Himachal Pra-
desh authority Cor supply of raw 
materials. 
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4436. SHRI K. M. KOUSHlK: Will 

the Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state: 

<a> whether there is any concern in the 
country which is manufacturing newsprint 
from bapssc and if so, what percentage 
of our requirement it is able to meet; 

(b) whether there arc any difficulties in 
the setting up of billllCr units for the produc-
tion of news-print from bagasse; and 

(c) if so, what they arc and thc difficul-
ties which lic in the way of setting up a 
number of units in view of thc fact that 
that a lot of bagasse is being used as fuel? 

TIlE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) No, 
Sir. 

(b) Yes, Sir. 

(c) The f"lIowing are some of the diffi-
culties in setting up a News-print mill 
based on bagasse in the country :-

(i) The Sugar Mills find it economically 
and technically less attractive to 
release bagasse for paper/newsprint 
Industries, as the bagasse at present 
is being used by them as a ready and 
cheap availablc fuel. The alternative 
fucls arc Furnace oil and coal. The 
Furnace oil is more costly and it also 
requires replacement of the existing 
boilcrs. As regards coal, the Sugar 
Industry is apprehensive about its 
resuIar supply at economic prices. 

(ii) The manufacture of newsprint from 
bagasse as main raw material on 
commercial scale has yet to be estab-
shed in the world, and we shall have 
to takc a calculated risk by venturing 
in this line. 

(iii) By gradual decline in the cultivation 
of Sugar cane and its greater diversion 
to the manufacture of Gur and 
Kbandesari, its availability to the 
Sugar Mi1Is in the country bas dec-
reased. The lupply pOlition of 
bapaae for paper/ncwaprint industry 
in future has thcrd'ore become un-
certain. 

IIIMJNAJIOr MAIIHINII TOOL MANtlPAcnJREI 
AND CoNSUMII1lS 

4437. SHRI K. M. KOUSHlK : Will 
the Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state: 

<a) whether it is a fact that a seminar of 
the machine tool manufactures and thc 
consumers was held recently; and 

(b) if so, the outcome thereof and Govern-
mcnt's reaction thereto? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : <a) 
The seminar was held in August 1967 and 
was sponsored by Government. 

(b) The requirements of machine tools 
of eleven projects, both in the public and 
private sectors, in the coming years were 
jointly discussed and it was found that a 
sizeable portion of these requirements could 
be met from indigenous sources. Follow-
up action to secure orders for these machine 
tools is being taken by the machinc tool 
manufacturers. The seminar was the first 
attempt to bring the manufacturers and 
consumers together and resulted in a mutual 
awareness of the potentialities and prob-
lems. 

EXPORT OF MANOANESI! ORES 

4438. SHRI K. M. KOUSHIK : Will 
the Minister of COMMERCE be pleased 
to state: 

<a) whether it is a fact that Brazil is tho 
only competitor in the export of manpnese 
ore in the world market; 

<b) if so, whcther Government propose 
to hold any discussions with Brazil to adopt 
a common policy with regard to the prices' 
and exports; and 

(c) if not, the reasons therefor? 

THE DEPUTY MINISTRY IN THE 
MINISTRY OF COMMERCE <SHRI 
MOHO. SHAFI QURESHI) : <a) No, Sir. 

(b) Government propose to have dis-
cussions with Brazil and other interested 
exporting countries on common problema 
reJatinR to export of mangancso ore. 

(c) Does not arise. 
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4439. SHRI MANIBHAI 1. PATEL: 
Will the Minister of COMMERCE be 
pleased to state : 

<a> whether it is a fact that the Arab 
countries propose to boost trade with 
1JIdia; 

(b) whether Government here received 
1liiY proposals in this regard; and 

<e) If not, the reasons therefor ? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : <a> to (c) . 
The Arab countries have very friendly 
relations with India and would welcome 
further development of trade with us. The 
scope tor this is under constant review In 
consultation with them. 

No specific proposals have, however, 
been received by Government from Arab 
countries. 

GRAPHI'I1! CRuaBLI! PLANT 

4440. SHRI V. NARASIMHA RAO : 
Will the Minister of STEEL, MINES AND 
METALS be pleased to state : 

<a) whether It Is a fact that Government 
propose to start a Graphite crucible plant 
with foreiID collaboration; and 

(b) if 10, the estimated cost of the plant 
IUId name of the foreign company? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA RED-
Dy) : <a> and (b> : The required infor-
mation is being collected and will be laid 
OD the Table of the House. 
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5. ~ ~  4 
6. ~ ~  4 
7. ~ (rn) ~  2 
8. ~ ~  2 
9. W'lT ~  4 

EXPORT or SPORTS GOODS TO 
U. S. S. R. 

4442. SHRI RAJDEO SINGH: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) the countries importing sports goods 
from India and the amount of annual pur-
chases, country-wise ; 

(b) whether it is a fact that the U.S.S.R. 
has been a traditional purchaser of sports 
goods from India; and 

(c) if so, whether she has diverted the 
purchase order to Pakistan and this count-
ry has got no order this year ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) A state-
ment showing of exports of sports goods 
to major countries of import during the 
last 3 years is laid on the Table of the House 
[Placed In Library. See No. LT-SI3/68). 

(b) U.S.S.R. showed interest in Indian 
Sports Goods for the first time in 1963. 
Exports to that country have been as 
follows: 

1963 
1964 
1965 
1966 
1967 

Year Value in 
lakh Rs. 

4·04 
0·15 
7'90 
5·40 

(c) No information is available about 
U.S.S.R. bavinl diverted their purcbase of 
sporta loods to Pakistan. 

IMPROVINDIT 0' FuoUENCY AND 
SPEED 0' 1'RAINs ON SUll-URBAN 

SECTION IN DUHI ARI!A 

4443. SHRI RAJDEO SINGH: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) the steps which are proposed to be 
taken by the Railways to improve the 
frequency and speed on each suburban sec-
tion of Northern Railway in Delhi area ; 

(b) whether it is a fact that on some 
sections the average time taken in a jour-
ney of 15K. M. from Sarojini Nagar to 
Delhi Main is more than one hour; 
and 

(c) if so, the steps proposed to be taken in 
the matter? 

THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA) : (a) In order to 
increase the frequency of services on the 
suburban sections of Northern Railway in 
Delhi area, four additional pairs of trains 
between New Delhi and Ghaziabad, New 
Delhi & Hapur, New Delhi & BaJlabprh 
and Delhi & Garhi Harsaru have been in-
troduced from 1-12-1967. Within the limi-
tations of availability of resources, further 
increases are contemplated. 

Suburban trains In Delhi area are booked 
to run at the permissible speeds consistent 
with the existing modes of tracks and trac-
tion and the minimum halts necessary for 
the convenience of commuters, leaving no 
scope for speeding up at present. 

(b) Yes. ~ journey time of over one 
hour includes time for seven stoppages 
en route and Engineering time for deve-
lopment works. 

(c) As and when improved facilities be:-
come available, the question of higher speed s 
will be duly considered. 

CoNTAINER SERVICE ON RAILWAY! 

4444. SHRI RAJDEO SINGH : Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) the expenditure incurred on account 
of tho container service introduced on the 
Indian Railways so far ; and 

(b) the income derived from the con-
tainer service durill8 the above period? 
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THE MINISTER OF RA1LWAYS(SHRI 
C. N. POONACHA) : (8) The total work-
inl expeosea incurred upto February 29, 
1968 on three container services since intto-
duced on the Indian Railways is about 
RI. 8,22,701-. 

Expenses incurred for creation of assets, 
tol., containers and Oats, road vehicles, 
laraats etc., for all the three services works to 
about Rs. 28,90,814/-. 

(b) The income derived by the railways 
from the three container services works to 
about Rs. IJ ,33,3951- upto February 29, 
1960. 

MODE OF TRADE WITH U.S.S.R. 

4445. SHRl S. K. TAPURIAH : Will the 
Minister of COMMERCE be pleased to 
etato: 

(a) whether the pattern and procedure of 
trade betw=l the U.S.S.R. and India has 
underaone any change in the new arrange-
ment for 1968; and 

(b) if so, what are the salient changes 
and the reasons therefor ? 

TIlE DEPUTY MINISTER IN TIlE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : (a) ar d (b). 
No new trade agreement has been sigr.ed 
hetween Indian and U.S.S.R. recertly as 
tbecurrent agreement signed on 10-6-68 
i, valid upto 31st December, 1970. Only 
the commodities to be exchansed between 
tho two countries during 1968 was fir.alised 
on 26-12-1967. Hence there has been DO 

chanse in the pattern and ~  of 
trade betWOCII India and U.S.S.R. durin; 
1968. 

EHOINEDJNO IHDUS11IY IN WfST 
BENOAL 

4446. SHRI S. K. TAPURIAH : Will the 
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state : 

(a) whether it is a fact that the Govern-
ment of West Benpl submitted a report to 
the Central Government with regard to the 
criaia of __ in, Industry In West 
BenPl ; 

(b) whether the report bas indicated 
1ack of orders from the Centre as one of 
the main cauaes of sucb crisis; and 
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(c) if 10, the steps taken to meet the 
crisis? 

TIlE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY AF-
FAIRS (SHRI F. A. AHMED) : (a) and 
(b). In response to a request from tbe 
Government of India, the: Government of 
West Bengal su bmitled a report in the matter 
indicating the broad reasons fer the reces-
sion in the Engineering Industries. These 
included lack of orders, not so much from 
Central Government Organisations as 
seneral feature of the market, lack of 
avenues for exports, inadequacy of credit 
facilities and general price of food and other 
consumer goods. 

(c) The steps already taken by the Govern-
ment of India to mitigate the effect of re-
cession include the review of the various 
developmental programmes with a view 
to reVIving the demand for capital 
goods to the extent possible; encourag-
ing diversification in the manufacturing 
programmes of the affected industries, tm-
phasis on the development of regular ex-
port markets through stronger marketing 
structures both for the public and private 
sectors; banning c f imports to the extent 
the indigenous capacity can meet the require-
ments, including a review of imports al-
ready authorised but not irrevocably com-
mitted, and announcement of Iiberalised 
credit policy, including the recent announce-
ment about reduction in the Bank rate. 

RAILWAY LINES paOM DUM DUM TO 
PRINCEP GHAT AND DUM DUM 

TO BALLYGUNJ 

4447. SHRI B. K. MODAK : 
SHRI K. M. ABRAHAM 
SHRI BHAGBAN DAS : 
SHRI K. ANIRUDHAN : 

Will the Minister of RAILWAYS bo 
pleased to state : 

(a) the progress made in the survey of 
two railway lines from Dum DUm to Princep 
Ghat and another from Dum Dum to Bally-
gunj through salt lake area in Calcutta ; 

(b) if so, when the survey is likely to be 
completed; 

(c) whether this project will be included in 
the Fourth Plan ; and 

(d) if not, the reasons therefor ? 



THE MINISTER OF AAlLWAYS (9HRI 
C. M. POONACHA) : (a) About 7S %. 

(b) By September, 1968. 
(c) and (d). A decition reprding in-

clusion of this project in the Fourth Plan 
wiII be talcen by the Planning Commission 
after the survey is completed and the reports 
are scrutinised by the Metropolitan Trans-
port Team of the Planning Commission 
under whose age is the survey is being 
carried out. 

EMPLOYEES OF ELECIlUFICATION RAIL-
WAY PROJECT, CALCUTTA 

4448. SHRI B. K. MODAK : 
SHRI BHAGABAN DAS : 
SHRI MOHAMMAD ISMAIL : 
SHRI GANESH GHOSH : 

Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether it is a fact that the employees 
of the Railway Electrification Project, 
Calcutta staged mass "stay" in the cffice of 
the Chief Administrative Officer, Calcutta 
on the 12th February, 1968; 

(b) if so, their demands; and 
(c) the steps taken by Government to 

settle them ? 

THE MINISTER OF RAIL WAYS (SHRI 
C. M. POONACHA): (a) and (b). 
It is understood that some of the Ministerial 
staff of the Railway Electrification Project 
offered 'Stay-in-Strike' in the office of the 
Chief Administrative Officer, R. E., Calcutta 
on 12-2-68 to Protest against the orders 
re-organising the set-up of tho Railway 
Electrification Organisation. 

(c) No action Is proposed. 

AYHA ATTACHED TO 1ST CLASS LADIES 
WAITrNG ROOM AT DURGAPVR 

STATION 

4449. SHRI B. K. MODAK : 
SHRI BHAGABAN DAS 
SHRI MOHAMMAD ISMAIL : 
SHRI GANESH GHOSH: 

Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether it it a flC! that an Ayha 
I18Cd to be attached to lst c:I811 ladies wait-
ing room at Durgapur Station ; 

(b) wbetbOr It Is allo a fact 1htlt aIIoH. 
tlon of the post of Ayba alnte February, 
1968, haa caused inconvClllience to lady 
paasCln80rs;and 

(c) if so, the reason for abolishing the 
post? 

THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA) : (a) Yes. 

(b) and (c). It was found that the Ladies 
Waitins Room was seldom beinl II80d by 
passengers and the post of Ayha WIS. 
therefore, abolished on arounds of economy. 
The bearer of the Gents Wait ins Room 
which is located nearly looks after the Ladies 
Waiting Room also. No complaint of 
inconvenience has been received on tlUs 
score so far. 

TEXTILI! CORPORATION 

44S0. SHRI K. M. ABRAHAM 
SHRI K. ANIRUDHAN 
SHRI UMANATH : 
SHRI K. RAMANI : 

Will the Minister of COMMERCE be 
pleased to state : 

(a) the proaress made in the formation 
of the Textile Corporation ; and 

(b) when it is likely to start function· 
ing? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : (a) and (b). 
It has been decided to establish the Textile 
Corporation. The formalities reprding 
Its registration are now being attended to 
and the Corporation is expected to be os-
tablithed in about a month's time. 

MODEL WOOLLEN MTLLS, BoMBAY 

44SI. SHRI K. M. ABRAHAM : 
SHRI NAMBIAR: 
SHRI E. K. NAYANAR : 
SHRI UMANATH: 

WiU the Minister of COMMERCE be 
pleased to refer to the reply Jiven to StamId 
Question No.8 on tbe 13th Febnuuy, 
1968 regarding Model Woollen MIlls, 
Bombay and atate : 

(a) whether Government have aiuI:e cae-
mined Ibc C.B.I. report ; 
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(b) if 10, details thereof and the decision 
taken In the matter; and 

(c) if not, the reasons for the delay and 
when its examination is likely to be comp-
leted ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MORD. SHAFI QURESHI): (a) to 
(c). The matter is stiU under examination. 

hlPORT LICENCES fOR DEEP SEA 
FUIUNO TRAWLERS 

4458. SHRI A. K. GOPALAN : 
SHRI K. ANIRUDHAN : 
SHRIMATI SUSHEELA GOPA-

LAN: 
Will the Minister of COMMERCE be 

pleased to refer to the reply given to Un-
starred Question No. 83 on the 13th Feb-
ruary, 1968 and state ; 

(a) whether Government have since con-
sidered the representation received frern the 
Indian Sea-Food Exporters Association, 
Cochin reaarding the grant of import 
licences for deep sea fishing trawlers; 

(b) if so, the decision taken thereon; and 
(c) if not, the reasons for tbe delay? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : (a) to (cl. 
The question of import of trawlers for meet-
ina tbe requirement of the industry including 
the requirement of the exporting units 
about which the representation has been 
made is lInder review of the Govern-
ment. 

CANNANORE Co-opERAnVE SPINNINO 
MILL 

4453. SHRI A. K. GOPALAN 
SHRI P. GOPALAN : 

Will the Minister of COMMERCE be 
pleased to £tate : 

(a) whether Government propose to de-
wlop tbe Cannanore Co-operative Spinning 
MIJl; 

(b) if 10, tbe details thereof; 
(c) the total lIJIIount allocated therefor ; 

and 
(d) when the work Is likely to start ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : (a) to (d). 
The Kerala Government propose to enhance 
the present capacity of this mill to Rs. 
25,000 spindles for which it holds a Iiecnec 
in two stages of about 6000 spindles each. 
The cost of the first phase is estimated to 
be Rs. 34 ·77 lakbs and it is expected to be 
implemented shonly. The State Govern-
ment have already sanctioned loans to the 
extent of Rs. 100 lakhs for tbis mill. 

REOIONAL TRADINO CORPORATION 
IN KERALA 

4454. SHRI A. K. GOPALAN : 
SHRIMATI SUSHEELA GOPA-

LAN: 
SHRI P. GOPALAN : 

Will the Minister of COMMERCE be 
pleased to state : 

(a) whether it is a fact that the Kerala 
Government have decided to set up a Regio-
nal Trading Corporation on the pattern 
of the State Trading Corporation ; 

(b) if so, whether Government have 
approved the proposal ; and 

(c) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFl QURESHI) : (a> Govern-
ment have been informed that the State 
Government proposes to set up a Commer-
cial Corporation. 

(b) No proposal has been roccived by 
Government in this regard. 

(c) Does not arise. 

IMPORT LICENCES TO MIs. SARABHAI 
MARCK OF BARODA 

4455. SHRI NAMBIAR: 
SHRI SATYA NARAIN SINGH: 
SHRI E. K. NAYANAR 
SHRI P. RAMAMURTI : 
SHRI GEORGE FERNANDES: 

Will the Minister of COMMER.CE be 
pleased to refer to the reply given to Starred 
Question No. 9 on the 13th February, 
1968aud state : 
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(a) whether the investisations into the 
allegations for the misuse ofimport lincences 
by Mis. Sarabhai Marek of Baroda have 
since been completed ; 

(b) ifso, the details thereof; and 
(c) the action taken thereon ? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) No, Sir. 

(b) and (c). Do not arise. 

Mis. COOPER ALLEN Co. 

4456. SHRI SATYANARAIN SINGH : 
SHRI P. RAMAMURTI : 
SHRI GANESH GHOSH 
SHRI K. RAMANI : 

Will the Minister of COMMERCE be 
pleased to state. : 

(a) whether it is a fact that the State 
Trading Corporation have decided to pur-
chase Mis. C<)oper Allen Co. Ltd., Kanpur; 
and 

(b) if so, the terms and conditions of tbe 
deal? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) and (b). 
A communicati on has boen received from the 
Government of Uttar Pradesh suggesting 
that the S.T.C. should take over CooPer 
Allen Company Limited, Kanpur, and run 
it under its management. The matter is 
under consideration of the Government 
In consultation with the Corporation. 

DEATH OP A WORKER IN THE KHETRI 
COPPER MINES 

4457. SHRI SATYA NARAIN SINGH: 
SHRI C. K. CHAKRAPANI : 
SHRI K. RAMAN I : 

Will the Minister of STEEL, MINES 
AND METALS be pleased to state: 

<a> whether it is a fact that a worker 
employed in Khetri Copper Mines died in 
an accident on the 31st January, 1968; 

(b) if so, the circumstances under whlch 
he died; 

(c) whether the lCIietri Mines workers 
demonstrated on the lst February, 1968 de-
manding SUSPension of the doctors for 
refusing to attend to the worker ; and 

<d) if so, the action taken by the autho-
rities in the matter ? 

THE MINISTER OF STEEL, MINBS 
AND METALS (DR. CHANNA REDDy): 
(a) and (b). A driver of the workshop of 
Khetri Copper Project was standing in 
front of the truck and was sandwiched 
between the buffers of the truck and the 
school bus at 2·1S P.M. on 31st January, 
1968. He was immediately removed to 
to the Hospital and after medical aid, was 
sent along With the compounder to Pilani 
Hospital in an Ambulance as the injury 
involved major operations. ~ eXPired 
at Pilani Hospital at about S A. M. next 
day, the 1st February, 1968. 

(c) A group of workers returning after 
cremation of the deceaSed assaulted two 
doctors of the Project H.lspital and later 
surrounded the Hospital building. They 
demanded the suspension of the doctors 
alleging that the medical attention to the 
deceased was inadequate. 

(d) The project authorities havo roQuested 
the State Government to depute a Doctor 
to conduct an inquiry into the alltgation 
about the inadequate medical attention 
paid to the deceased. The Police have also 
investigated the case regarding assaults on 
doctors and rioting etc. and have challanned 
12 persons. 

CooPI!IATlVE SPiNNINO Mu.L IN 
KUALA 

4458. SHRI K. ANIRUDHAN : 
SHRIMATI SUSHEELA GOPA-

LAN: 
SHRI P. GOPALAN 

Will the Minister of COMMERCE be 
pleased to state: 

(a) whether Government propose to .tart 
two cooperative spinnin, MiDs in Kcrala; 

(b) if so, the details thereof; and 

(c) the total amount allocated for t_ 
miU. ? 
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TJIB DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHO : (a) and (b). 
Two spinning mills of 25,000 spindles each 
were allocated for being set up in the Co-
oPerative sector in the Kerala State. The 
State Government propose to set up one 
of these mills at Trivalldrum through the 
Handloom APex Scx:iety and the other 
at Kozhikode throuab a Cooperative 
Society to be formed. The proposal to 
set up the mill at Trivandrum is being 
implemented. 

(c) As ascertained from the Kerala Go-
vernment no funds have been allocated. 

COKING CoAL 

4459. SHRI N. K. SOMANI : Will the 
Minister of STEEL, MINES AND 
METALS be pleased to state: 

(a) whether it is a fact that the producers 
of coking coal are losing on sand-stowing 
because stowing subsidies are much below 
the present cost ; 

(b) if so, the extent of loss; and 
(e) the steps envisaged to encourage 

stowing for eJlicient minina of coking coal 
which IS locked up in pillars and whieb 
is uraently needed by the Steel Plants ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (SHRI P. C. SETHI) : (a) to (c). 
There have been some representations on the 
inadequacy of subsidies. Tbe whole qUes-
tion has been remitted for a detailed study 
to a Study Group. On receipt of the re-
port of the Study Group, it will be examined 
as to the extent to which the scheme or 
subsidies need be liberalized or rationa-
lized. Tho Coal Board bas, however, 
undertaken an ambitious scheme of trans-
ponation of sand in large quantities for 
supply to collieries for stowing. 

MINJ,NG LEAlIE FOR CHROMITE IN 
OIWSA 

4460. SHRI CHINTAMANI PANI-
GllAHl : Will the Minister of STEEL, 
MINES AND METALS be pleased to 
state : 

(I,) whether any minina lease has been 
If8Ptcd for chromito in Orissa in 1966-67, 
1967-68 and 1968-69 ; 

(b) if so, to whom and where ; 
(c) whether Chromite ore bearing areas 

were preserved for exploitation in the pub-
lic sector in Orissa; and 

(d) if so, the reasons (or the change? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (SHRI P. C. SETHI) : (a) to (d): 
The required information had been called 
for from the Government of Orissa and will 
~ placed on the Table of the House when 

received. 

IMPORT OF PJtESS-BRAKES BY 
U.S.A. 

4461. SHRID.AMAT :WilltheMlDister 
of COMMERCE be pleased to state : 

(a) whether U.S.A. have placed any 
orders for importing press-breaks from the 
Hindustan Machine Tools, Hyderabad; 
and 

(b) if so, the number of press-brake to be 
exported and the val ue thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : (a) and (b). 
Yes, Sir. H. M. T. have received an order 
from U.S.A. for the supply of Press Brakes. 
The value of the order is about Rs. 10 
lakhs. 

GYPSUM DEPOSm IN RAJASIHAH 

4462. SHRI MAHANT DIGVlJAI 
NATH: Will the Minister of STEEL, 
MINES AND METALS be pleased to 
state: 

(a) whether it is a fact that the Gypsum 
deposits have been found in the ~ Jaisalmer 
district of Rajasthan ; 

(b) if so, whether digging has started in 
the area ; 

(c) the annualexpccted output ; and 
(d) whether Government propose to ex-

port Gypsum; and it so, the likely .foreign 
exchange to be earned therefrom ? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA 
REDDY) : (a) Yes, Sir. 

(b) to (d). The information II beIna col1ec-
ted and will be laid on the Tablo of the 
House. 
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EMPLOYDI or SlONAL AND Tw-
COMMUNICATIONS BRANCH 

4463. SHRI K. K. NAY AR : Will the 
MINISTER OF RAILWAYS be pleased to 
state : 

(a) whether it is a fact that the employees 
of the Signal and Telecommunication 
Branch called for emergency duty beyond 
their regulated hours to attend on failure 
or malfunction of signal and telecommuni-
cation equipment are neither paid extra 
remuneration for overtime work nor com-
pensation in any other way either through 
extra leave or extra rest; and 

(b) if so, the steps Government propose to 
take in the matter 1 

THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA): (a) and (b). Infor-
mation is being collected and will be laid 
on the Table of the Sabha. 

UNIFORMS FOR RAILWAYS SIGNAL AND 
TELECOMMUNICATION STAFF 

3464. SHRI K. K. NA YAR : Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that Signal and 
Telecommunication field staff are not 
provided with any kind of uniforms where 
Train Examiners, Yard Foreman, Electri-
cians Cabin Staff etc. have been provided 
uniforms; 

(b) if so, the reasons this therefor; 
and 

(c) the action Government propose to 
take in the matter 1 

THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA) : (a) No. 

(b) and (c). Do not arise. 

ALL INDIA RAILWAY MrNIsrERrAL 
STAFF AsaocrATION 

4465. SHRI NANJA GOWDER : Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) whether it is a fact that the All India 
Railway Miniaterial Staff Association has 
requested the RaIlway Board to change tho 
dcs1soatioo of clerk as "Assistant"; 
and 

(b) if so, the actioo taken th_ ? 

THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA) : (a) YIS; Sir. 

(b) Government do not find any justi-
fication to accede to this request. 

MAJOR INDUSTRIAL PROJECTS IN 
MADRAS 

4466. SHRI NANJA GOWOER : Will the 
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS 
be pleased to state : 

(a) whether it is fact that the Madras 
Government have requested for the estab-
lishment of some ~  industrial pro-
jects for the manufacture of (i) Electronic 
equipment, (ii) heavy plates and vessels, 
and (iii) second unit of the Indian TtlephODD 
Industries, Bangalore; and 

(b) if so, the reaction of GOYenllllCnt 
thereto? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY AF-
FAIRS (SHRI F. A. AHMED) : (a) and (b). 
Requests had been received from the Madras 
Government for the establishment of pro-
jects for the manufacture of Heavy Plates 
and Vessels, and the second unit of the 
Indian Telephone Industries in Madras. 
No request has however been received In 
regard to the project for tho manufacture 
of Electronic Equipment. 

A decision had already been taken about 
the setting up of the first Heavy Plates 
and Vessels Projects at Visbakhapatnam. 
Government considered the possibility of 
setting up the second Heavy Plates and 
Vessels Project at Madras, but it has since 
been decided not to implement this Project 
for the time being. 

No decision has yet been taken about the 
location of second Unit of the IDdlan 
Telephone Industries for tho manufactlUe 
of 10Dg distance transmission equipment. 

~  ~ 

4467. "" ~ ~ ~ : IfIIT 
~  W'A' ~ at§ ~ ~  lilt 
~  
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lbNDtJI1'AN STEI!L Lm. 
4468. SHRI K. LAKKAPPA I 

SHRI S. M. KRISMNA : 

Will the Minister of STEEL, MINES AND 
METAU be plcucd to state : 

<a) whether it is fact that the many foreign 
countries which bad plal:ed orders with 
Hinclustan Steel Ltd. have canc:elled their 
orders and pJacecl their orden with other 
private cooc:ems; and 

(b) if 10, the re8IODI therefor and the 
names of such counm. 7 

THE MINISTER OF STEEL, MINES 
AND METAU (DR. CHANNA REDDY): 
<a) No, Sir. 

(b) Does not arise. 

GOVERNMINT 0wNm INDUS'I1UIIS 
IN MYIORB 

4469. SHRI K. LAKKAPPA : 
SHRI S. M. KRISHNA : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY AF. 
FAIRS be pleased to state : 

<a) Whether Government are aware 
that many Government owned Industries 
in Mysore are being negotiated by private 
industrialists; and 

(b) if so, the names of the industrialists 
and the details of the negotiations? 

TIlE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY AF· 
FAIRS (SHRI F. A. AHMED) : <a) and 
(b). The information is being collected and 
will be placed on the Table ofthe House. 

TRAIN EXAMINERS ON TIlE RAILWAYS 

4470. SHRI M. L. SONDHI : Will the 
Minister of RAILWAYS be pleased to 
state : 

(a) whether it is a fact that the orders of 
the Railways Board concerning the Train 
Examiners were discriminatory ; 

<b) where several representations against 
these orders have been turned down ; and 

(e) whether on a writ petition, the Sup-
reme Court quashed the above orders and 
if so, why the orders have not been with· 
drawn? 

THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA) : (a) to (c). The Sup-
reme Court have given a. judgment that the 
instructions issued by the Ministry of Rail· 
ways regarding promotions of erstwhile 
Apprentice Train Examiners to the grade 
Rs. 205·280, are ultra vires of the Consti· 
tution. The details of the implemen· 
tation of the Supreme Court's judgment 
are being workled out and necessary instruc-
tions will be illuod. 

LoANS GIVEN TO MINI5TI!RS OP MANlPtlR 
poa PvaCHASl! OP CARS 

4471. SHRI M. MEGHACHANDRA : 
Will the Minister of INDUSTRIAL DE-
VELOPMENT AND COMPANY AFFAIRS 
be pleuecl to refer to the statement laid on 
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the 1st March, 1968 in fulftlment of the IISIU· 
rance liven on the 15th December, 1967 
in reply to Uostarred Question No. 4576 
and state : 

(a) whether the ex·Ministers who took 
car advances have _since repaid their loan 
with interest ; 

(b) if so, the details thereof; and 
(e) if the reply to part (a) above is in the 

negative the steps taken to realise the 
same ? 

THE MINISTER' OF INDUSTRIAL 
DEVELOPMENT AND COMPANY AF-
FAIRS (SHRI F. A. AHMED) : (a) to (e). 
The required information is being collected 
and will be laid on the Table of the House. 

ExPORT AND IMPORT OF LIQUORS 

4472. SHRI K. SURYANARAYANA 
Will the Minister of COMMERCE be 
pleased to state : 

(a) the number of countries to which 
Indian liquors are being exported and im-
ported from and the quantities thereof during 
the last three years : and 

(b) the amount of foreign exchange earn-
ed and spent thereby ? 

THE DEPUTY MINISTER IN THE or 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) and (h). 
Statements are laid on the Table of the 
House. [Placed in Library. See No. LT· 
514/68). 

EARNINGS TO RAILWAYS ON MANGO 
CoNSIGNMENTS 

4473. SHRI B. N. KUREEL: Will the 
Minister of RAILWAYS be pleased to state: 

(a) the total earnings of the Railways on 
the manlo-coDSignmcnt on tbe Western 
and Southern Railways during the period 
from 1964-65 to 1961Mi7 ; 

(b) the total amount of claims paid to the 
parties on mango-coDSianments during the 
above period ; 

(c) the total amount due to be paid by the 
Railways against such claims for 1967-68; 
and 

(d) the net profit to the Western and Sou-
thern Railways by the manao traffic ? 

THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA) : (a) Filures of ear. 
nings from mango colllignmenta are not 
separately maintained. To extract them 
from the original station records would be 
a stupendous task. Besides, records i for 
a part of this period would not now be 
available. ""It is regretted, tbereT.: that 
the information cannot be supp . 

(b) and (c). Fiaures of clai paid are 
maintained in certain broad catesories of 
commodity SlouPS. Separate fIaures in 
respect of consignments of mangoes are not 
available. It would not be practicable 
to extract the information from individual 
claim files, which number some six lakhs 
a year. It is rearetted, tilerefore, that the 
information asked for cannot be supp. 
lied. 

In view of what is statad in answer to 
parts (a), (b) and (e), this infonnation 
cannot be supplied. 

ERADICAnON OF CoaaUPllON ON 
RAILWAYS 

4474. SHRI B. N. KUREEL : WiD the 
Minister of RAIL WAYS be pleasecl to 
state : 

(a) the present strength of the Visilance 
Department created to cbeck corruption 
on the Railways ; 

(b) the procedure for the appointment of 
,talf of thiA Department ; and 

(c) how far this Department hll been 
able to stop the corruption on the Rail-
ways 1 

THE MINISTER OF RAILWAYS <SHRI 
C. M. POONACHA) : <a) The total IItreIIgth 
of the Vigilanco Orpnisation on the Indian 
Railways II on 31·12·1967 WII II fol. 
lows: 

Gazetted 
Non-Gazetted 

60 
755 

(!o ~ All Gazetted and inWltiptional 
staff for the Vigilance Orsanisatlon of the 
Indian Railways are drafted from the various 
departments of the Railways, such u 
Traffic, Ensinecring, Stores, etc. II well II 
from tho State Pollco and AdJIIlnistradve,. 
cadres, on a tenure basis. 
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(e) It may not be poaible to ..... with 
any depee of accuracy the ment to which 
corruption on the Indian Railways has been 
eradicated as a result of Visilance actio 
YitieL 

EAtumlo TO RAILWAYS ON STONE 
CONSIONMENTS 

447S. SHRI B. N. KUREEL : Will the 
Minister of RAIL WAYS be pleased to 
state : 

(a> the total carninp of the Railways on 
the stone coDlisnments during the years 
1964-6S, 1965-66, 1966-67 and 1967·68; 

(b) the total amount of claims paid on 
the stone consisnments by the Indian 
Railways durins the above period ; and 

(c) the total amount of claims paid by 
the Railways on Mangalore tiles during the 
above period ? 

TIlE MINISTER OF RAILWAYS(SHRI 
C. M. POONACHA) : (a) The total carninss 
of the Railways from stone consisnments, 
including marble, during the years 1964-65 
1965-66, 1966-67 and the first half of 1967-68 
are shown below 

1964-65 

1965-66 
1966-67 

7·77 crores 
8·46 crores 

10·42 croTCII 

1967-68 4'48 crores 
(April to September, 1967). 

(b) and tc). Separate filUm are not 
maintained in respect of claims paid apinst 
consiamnents of stone and Mansalore tiles. 
To extract the information. a reference 
would have to be made to individual flies, 
w1licb number more than five lakhI a year. 
It Is repIlted , therefore. that the informa-
tion ubd foe cannot be IUppOed. 

!'aOCUJUiMENT or SHOES BY S.T.C. 

4476. SHRI VIDYA DHAR BAJPAI : 
Will the Minister of COMMERCE be 
pleased to state : 

<a) whether it is a fact that the State 
Trading COrPOration has opened aD dBce 
at Calcutta from where it procures 10,000 
pai n of shoes per year ; 

(b) whether the procurement frem 
Ludhiana and Kamal was 70,000 pairs 
approximately during 1967 ; and 

(c) if so, the reasons for nOI opening 
offiicos at Kamal and Ludhiana respec· 
tively ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) : (a) STC's 
regional office in Calcutta looks after the 
procurement of footwear and leather com· 
ponents for exports to various countries. 
In 1967 STC placed order in Calcutta for 
21,000 pairs of shoes and 1,82,000 pairs 
of cowboy upPer leathers. 

(b) Orders placed on suppliers 10 Ludhiana 
and Kamal in 1967 were of the order of 
7,320 and 33,760 pairs respectively. 

(c) Procurement of shoes from kamal 
and Ludhiana is made through State Ex· 
port Corporation and State Trading Cor· 
poration does not consider it necessary 
to oPen separate office for this purpose. 
The Corporation have posted a senior In· 
sPector in these areas. 

PRICES OF SHOES CHAROED BY 
S. T. C. 

4477. SHRI VIDYA DHAR BAJPAI : 
Will the Minister of COMMERCE be pleased 
to state: 

(a) Whether the State Tradina Corpora· 
tion charged commission from Rs. 10 to 
RI.IS per pair of shoes exported to U.S.S.R. 
and Bulgaria dUring the period from 1956 
to 1967; 

(b) if so, the reasons thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SURI 
MOHO. SHAFI QURESHI) : (a) No, 
Sir. 

(b) Docs Dot arise. 
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LtCfNCf fOR IMI'\)RT OF SULPHUR 

44RO. SHRI N. SHIVAPPA : Will the 
Minister of COMMERCE be pleased to 
statc : 

(a) whether ~  have recently 
issued import ricence, to certain firms in 
Bombay forthe import of sulphur, ammonia 
and phosphate to the tune of several crores 
of rupees; 

(b) whether complaints have been receiv-
ed in this regard; and 

(c) if so, the action ~  thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRl 
MOHO. SHAFI QURESHI) : (a) A stato-
ment of import liCences issued for import 
0f sulphur is laid on the Table of the House 
[Placed In library. See No. LT-SI S/68]. 
No licencos have ~  issued for import of 
ammonia and phosphate to any Bombay 
firm. 

(b) No, Sir. 
(c) Docs not arise. 

HASSAN-MANOAUJRE RAILWAY LINE 

4481. SHRI N. SHIVAPPA : Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) the progress made and the 
amount spent on the construction of the 
Hassan-Mangalore railway line durin8 
1967 ; 

(b) the number of tunnels completed 
during the above Period ; and 

(e) the probable date of the completion 
of the line 1 

THE MlNISTER OF RAILWAYS 
(SURI C. M. POONACHA) : (a) A prOg" 
ress of 8 % and 7· 5 % respectiYely wa;' achie-
ved on the Mangalore-Panambur hnk and 
the main line from Ha"an to Mall8alorc 
dunng 1967. The expenditure iocun'eil 
00 th.e projcCt durina 1967-68 (upto February, 
1968) is Rs. 96·49 lakhs. 
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(b) No tunnels have been fully ccmpletcd 
durina 1967. 

(c) Work on this projeCt is being phased 
to synchronise with the completion of the 
Mangalore Port project. The link from 
MaD galore to Panambur Port is eXPeCted to 
be ready by November, 1968. 

PiLFERAGE OF CoAL FRON RAILWAY 
WAGONS 

4482. SHRI N. SHIVAPPA: } 
Dr. M. SANTOSHAM : 

Will the Minister of RAILWAYS be 
pleued to state: 

(a) the total number of wagons utilised 
for carrying coal for the Railways on an 
average per day; 

(b) the total quantity of coal pilfered from 
the railway wagons on an aYcrage per day; 

(c) the loss incurred by the Railway Ex-
chequer annually as a result of such pilferage; 
and 

(d) whether any action in this regard has 
been taken against the Railway officers for 
their neaJigence and if so, the details there-
of? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) 2125 
broad gauge wagons daily. 

(b) and (c). It is not possible to assess the 
total quantity of coal pilfered from the 
wagons on an average per day and to 
estimate the actual loss suffered by the 
Railways on this account. 

(d) Railway staff arc severely taken up 
when found responsible for neaJigence in 
their duties resulting in pilferage of coal 
which may amount to even dismissal/remo-
val from service. 

DISBANDING or RAILWAY PaOTECt1ON 
FORes 

4483. SHRI RAMACHANDRA VEE-
RAPPA: Will the Minister of RAILWAYS 
be pleaBCd to state: 

(a) whether it is a fact that Government 
arc considerina the proposal to disband 
the Railway Protection Force and 
to assign part of Its duties to the State 
Police Force; and 

(b) if 10. what would be the savlol as 
a result thereof and WheD the scheme ia 
likely to be implemented? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) No such 
proposal is under consideration. 

(b) Does not arise. 

JAPANESE INDUSTRIAL DELEGATION 

4484. SHRI RAMACHANDRA VEE-
RAPPA: Will the Minister of INDUST-
RIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to state: 

(a) whether it is a fact that a Japanese 
Industrial Delegation visited India in 
September, 1967; and 

(b) If so, the prospects regarding the in-
vestment in India by the Japanese Private 
Sector? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : (a) 
No, Sir. 

(b) Docs not arise. 

HANDICRAFT SALES CENTRE FOR MANIPUR 
IN DELHI 

4485. SHRI M. MEGHACHANDRA: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether it is a fact that a small plot 
of land is being allotted by Government, 
free of cost, for constructing a handicraft 
Sales Centre for Manipur. in Connaught 
Place. New Delhi; 

(b) if 80. the details thereof; and 
(c) if not. whether the Government of 

Manipur has made any request in this 
regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI): (a) No, 
Sir. 

(b) Docs no arise. 
(c) The Ministry of Works. Housing and 

Supply have allotted certain, emporia plots 
on Irwin Road to various State Govern-
meDts. Out of these. it has been teDtatively 
decided to allot one plot to the GOVCll1lDlent 
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of Manipur on payment of tile usual charges. 
There is no question of a1loting the land 
free of cost to the Government of Mani-
pur nor has the State Government made 
such a request. 

INDUSTRIES IN MANIPm. 

4486. SHRI M. MEGHACHANDRA: 
Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) the number of tyJlC& of industries 
proposed to be set up in Manipur in 1968-69; 
and 

(b) the amount of financial assistance 
proposed to be given to Manipur during the 
above period 7 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): 
(a) The annual plan of Manipur 
for 1968-69 provides for carrying 
out studies on the possibilities of 
starting certain industrial projects in textile, 
cement and paper. In the small scale sector; 
various schemes relating to Handlooms, 
Handicrafts, Sericulture, Small, Village and 
Khadi Industries will be implemented 
during the period. 

(b) A sum of Rs. 17 lakhs has been tenta-
tively provided for these industries for the 
year 1968-6-69. 

PBLLEDSATION PuNT AT BAILLADILLA 

4487. SHRI NITIRAJ SINGH CHAU-
DHARY : Will the Minister of STEEL, 
MINES AND METALS be pleased to 
state : 

(a) whether there is any proposal for the 
establishment of a Pelletisation Plant at 
Bailadila; and 

(b) if so, the stage at which the proposal 
stands at present? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY): 
(a) There is a proposal to set up a pelletisa-
tion plant to utilise the fines generated during 
lump ore production at the mine based on 
Deposit, 14, Balladila. 

(b) Presently feasibility ltudles on the 
Bailadila No. 14 deposit fines are in hand 
by a 1apanese firm, who have arranaed to 
have pelletisation tests carried out at the 
Battle Memorial Institute Laboratories in 
U. S. A. These tests are currently pro-
gressing and a feasibility report is expected 
by about 1une this year. 

RAILWAY GUAIUlS 

4488. SHRI ISHAQ SAMBHALI : Will 
the Minister of RAILWAYS be pleased to 
state: 

~  it is a fact that a deputation 
of M. Ps. met the Minister of Slate for 
Railways on the 23rd December, 1967 
and discussed the demands of the Railway 
Guards; 

(b) whether it is also a fact that on two 
occasions, a joint memorandum duly sisaed 
by about SO M.Ps. was submitted to him in 
thiseonnection;and 

(e) if so, the decision taken in the matter? 

THE MINISTER OF RAILWAYS 
(SHR! C. M. POONACHA) : (a) Yes. A 
deputation of M.Ps. met him on 22nd 
December, 1967 • 

(b) Yes. Two memoranda, on. sillled by 
about 37 M. Ps. and the other by about 
34 M. Ps., were received. 

(c) A Committee to review the rulclaad 
rates of Running Allowance of a\l categories 
of Running Stall' (including Guards) hu 
been appointed and its report Is oxpected by 
the end of May, 1968. 

EXPOIlT HOUSES 

4489. SHRI S. K. TAPURIAH : Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether Government have recently 
revised tho minimum limit of export turn-
over from Rs. 10 lakhs to RI. 2S lakhs 
for non-traditional products for recognition 
as Export Houses; 

(b) whether for traditional items, the Illllit 
has been raised to Rs. 2 crom for the aame 
purpose; and 

(e) if so, the reasons therefor? 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI): (a) Yes, 
Sir. 

(b) No, Sir. Under the earlier scheme of 
~  as Export Houses, exporters 
handling only traditional goods were not at 
all eligible for recognition. The facility has 
now been extended to them, provided they 
fulfil a minimum export performance. The 
question of revision of minimum qualifica-
tiolll in this case, therefore, does not arise. 

(c) The scheme of Export Houses has 
been revised as a normal export promotion 
measure with a view to make Export Houses 
more effective in the marketing of products 
abroad. 

ExPORT OF WAGONS TO U.S.S.R. 

4490. SHRI D. N. PATODIA : Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether production schedules for the 
supply of 10,000 eight wheeler wagons to 
U. S. S. R. have been drawn up; 

(b) the production targets both for the 
public and the private sectors; 

(c) the names of firms in the private 
sector and the number of wagons to be 
manufactured by each of them; and 

(d) the estimated annual foreign exchange 
earning from this deal ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI): (a) to (c). Pro-
duction schedule for the supply of wagons 
to USSR, the question of allocation of the 
production to the public and the private 
sector or the number of wagons to be man u-
f8l:lured are all as yet the subject matter of 
negotiation. A Russian Railway Delega-
tion which is in India are discussing these 
details with the various authorities. An 
Indo-Soviet protocol was signed on 13-3-68 
layilll down a schedule for the export of 
~ ,000 wagons in 1969-70, to be stepped up 
in successive years, reaching the figure of 
10,000 wagolll per year in 1972-73. 

(d) It is too early to make an estimate of 
annual foreign exchange to be earned from 
this deal. 
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VISIT Ot· SOVIET RAILWA Y 
DELEGATION TO INDIA 

4492. SHRI YASHPAL SINGH: Will 
the Minister of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that a Soviet Rail-
way Delegation visited India in March, 
1968; 

(b) whether any negotiations were held 
with the delegation; and 

(C) if so, the outcome thereof? 
THE MINISTER OF RAILWAYS 

(SHRI C. M. POONACHA) : (a) Ye5. 
(b) Yes. 
(c) AU. S. S. R. Delegation headed by 

the Vice-Minister of Soviet Railways arrived 
in India at the end of February 1968 for 
conducting technical discussions regarding 
the possbility of import of Railway wagons 
from India to U.S.S.R. to Soviet design and 
specification. As a result of discussions, a 
protocol has been signed on 13-3-68 between 
the State Trading Corporation and the 
Mcchino-import USSR laying down the 
procedure to be followed for further 
negotiations in order to supply wagons 
to USSR. 
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COMWUSION CHAaOlD BY S.T.C. ON 
ExPoRT OF SROSS. 

4493. SHRI D. N. PATODIA : Will the 
Minister of COMMERCE be pleased to 
state: 

(II) Wh:ther it is a fact that the State 
Trading Corporation keeps to itself Rs. to 
p!r pair of shoes as its margin for meeting 
expenses involved in packins, freight, ins· 
pection, development and publicity; 

(b) whether the industry has represented 
that because of this big margin taken by the 
State Trading Corporation. very little is left 
10 it; 

(c) the total amount thus collecled annually 
by the State Trading Corporation; Gild 

(d) the break up of its utilisati<>n ? 

THE DEPUTY MINISTER IN HIE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFf QURESHI) : (a) N<>, 
Sir. 

(b) S. T. C.'s fabricators had represented 
for an increase in the procurement prices 
payable to them fur shoes for shipment to 
U.S.S.R. The procurement prices were 
worked out on the same formula as applied in 
1967 and are considered workable for the 
fabricators. 

(c) and (d). It is not in the business 
interest of the S. T. C. to divulge this infor-
mation. 

MYSORE IRON &. STEEL WORKS, BRADRAVATI 

4494. SHRI J. H. PATEL: Will the 
Minister uf STEEL, MINES AND 
METALS be pleased to state; 

(a) the financial position of the Mysore 
Iron & Steel Works at ~  and 
whether it i, incurring any loss; 

(b) if so, the reasons therefor; 
(c) whether Government propose to order 

an inquiry into the affairs of the Company? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (CHOWDHARYRAM SEWAK)I 
<a> Mysore Iron &. Steel Ltd. is running at 
profit. 

(b) and (c). Do not arise. 

m vtiftm .... , 
~1I  
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LooTING OF GOODS TRAIN NEAR NIMIA-
GHAT STATION 

4496. SHRI K. P. SINGH DEO : Will tho 
Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that a goods train 
was raided and looted by a mob of mis-
creants between Bholidih and Nimia&hat 
stations of Eastern Railway On the 2nd 
March, 1968; 

(b) whether it is also a fact that at the 
same place, the same train was looted on the 
26th February, 1968; 

(c) if so, the loss incurred as a result 
thereof; and 

(d) the steps taken by Government in the 
mailer? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) and (b). 
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It it • fact that aooda train No. 1173 was 
stopped by some miscreants between Bholi-
dih and Nlmiaabat on 26-2-1968 and aaain 
(In 2-3-1968 when some vilIagers with the 
help of temporary lanlll1en attempted to 
commit pilferage but wen: prevented from 
doina so by the timely action taken by 
RaIlway Protection Force. 6 persons 
inc:ludina 2 aangmen were arrested and 
Government Railway police, Gomob bave 
registered • ease under seetion 143/379 
Indian Penal Code in tbis connection. 

, (c) Does not arise. 
(d) Railway Protection Force pickets 

were posted at Bholidih and Nimiaghat 
RaIlway Stations. Railway Protection Force 
Escorts have been providf'd on aoods trains 
in tbe affected see/ion. 

EXPLOSION or BOMB ON MVGHAL SAltA] 
STATION 

4497. SHRI K. P. SINGH DEO: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whetber it is a fact tbat a bomb explo-
ded lin a platform at Muabalsarai Railway 
Station on the 7th March, 1968; 

(b) if so. tbe number of the perSN1S in-
jured and tbe loss incurred as a result there-
IIf; 

(c) whether the matter has been investiga-
ted; and 

(d) If so, result thereof'? 

TIlE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) and (b). 
Due to ellplosion of a cracker, 2 persons are 
reported to have sustained injuries. No 
loss of property has however, been reported. 

(c) and (d). The case bas been registered 
by GOvemDlC1lt Railway Police, MUlhal-
sarai on crime No, 95 dated 7-3-68 u/s 5/6 
Ellplosive Substance Aet. 2 persons have 
been arrested so far. The case is still 
under State Police inevestication. 

CORRECTION OF ANSWER TO 
UNSTARRED QUESTION NO. 1295, 
DATED 20-2-1968 REGARDING 
ASHOKA PAPERS MILLS LTD. 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): While 

Ntlga/and (C.A.) 
replylna to Unstarred Question No. 
1295 on 20-2-68, I bad stated that the 
Government of Bihar had decided to take 
over the Ashoka Paper MilIs Ltd. This 
information was based on the earlier infor-
mation furnished by the State Government. 
They have now intimated that they have re-
eonsidered their earlier decision and have 
decided on 13-2-68 that it will not be possible 
for them to take over the Ashoka Paper 
Mills. . 

12.0'l1l'i. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

DEMAND FOR SOVEREIGN NAG ALAND BY 
LEFT COMMUNIST NAG AS 

MR. SPEAKER: Shri Madhu Limaye. 

SHRI NAMBIAR (Tiruchirappalli): 
On a point of order under rule 173. 

As I have already pointed out in earlier 
occasions. this matter is repeatedly coming 
in when such motions are admitted. The 
motion calls the attention of the Minister 
to the demand by 'Left Communist Nagas' 
This. by implication. is scandalising a party. 
There is no such thing as 'Left Communist 
Nagas' in Nagaland. Why is it that repeatedly 
such motions containing such a nomencla-
tures are admitted? I want to ask this 
question of you. There is no such thinl as 
Left Communist Nagas. 

I5 ~  ~ ~ 1  
~  qyif I ~ ~ ) I There is 

no such thing as Left Communist Party 
in Nagaland. 

SHRI NAMBIAR: My submission is this, 
that there is no party of left communists. 

SHRI SONAVANE (Pandharpur): : On 
a point of order. 

SHRI NAMBIAR : Rule 173 says that it 
must be a specific matter. He cannot put 
it that way. It should not implicate a party 
which is a leaal party in the country. (lnter-
ruptlonr) 

MR. SPEAKER: Call attention notices 
'came not only from one gentleman, but at 
least 30. Whether there is a party like that in 
Nagaland or not, It is not the speaker's job 
to find out. I have no ageney in Nagaland. 




